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INTRODUCTION 

I, the Chairman of the Public Accounts Committee as authorised 
ity the Committee, do present on their behalf this i ty~  Re-
port on action taken by Government on the recommendations of the 
Public Accounts Committee contained in their 209th Report (7th.. 

Lok Sabha) on Performance of suburban services of the Central 
Railway. 

2. The main reason for delay in commencing the delivery, as 
stated by the Ministry of Heavy Industry, was due to late supply 01 
items such as steel, electric traction equipment and wheel sets for 
motor coaches from the Railways. However, the MiniBtry of Trans-
port (Department of Railways) had contested the above statement of 
1he Ministry of Heavy Industry in their reply dated 16 May, 1985 and 
1 July, 1985. As there was divergence of opinion between the reply 
submitted by the Department of Railways in regard to paragraphs 
1. 71 and 1. '12 and the views expressed by the Chairman and Manag-
ing Director, Jessops, during evidence held on 31 January, 1984, c.t 
paragraph 1.47 of their 209th Report, the Public Accounts Commit-
tee at their sitting held on 11 September, 1986 decided to, hold fur-
ther evidence of the Departments of Railways and Public Enterprlaes 
(erstwhile Ministry of Heavy Industry). Thereafter. both the De-
partments had submitted a joint note to the Committee on 22 Sep-
1ember, 1986. In this note the Departments had agreed that while 
the initial delay was due to slippage in the delivery In the initial 
supply of free supply items by RaUways, there has been production 
delays in Jessops due to chain reaction and thus the delay i.n the 
ftnal completion of the supply of 239 EMUs coaches was on account 
of the Railways as well as .T essops. The Committee have expre!ll8ed 
1heir unhappiness over submission of incomplete information to 
them and desired that such lapses should be avoided. 

3. After examining the representatives of tlie Department of 
Railways and MIs . .Tessope on 25 September, 1986, the Committee 
have come to a conclusion that based on the lead time between the 
placement of the orders and the actual receipt of stores, .T"SOps/ 
Railway Board should have pre-planned deliver1" or purchaae of 
free supply items to synchronise with the delivery schedule fixed for 
supply of EMU coaches. MIs . .Tessops should also have agreed to 
the dates of deliveries of EMU coaches keeping view its capacity. 



(vi) 

The economic aspect of this delay has been quantified by the Depart-
ment of Railways at Rs. 203 lakhs by way of cost escalation pay-
ments besides untold hardships to the commuters. The Committee 
have therefore desired that various phases in the })J"ojects should be 
thoroughly worked out intially to avoid such delays and postpone-
ments. Each Department should discharge its specific part without 
passing it to others and should not take shelter in shifting the delay 
to other party. In the opinion of the Committee Railways cannot be 
exonerated of responsibility in this particular case and Jessops have 
also not fulfilled their role effectively. The Committee have recom-
mended that it is necessary that the Department of Railway refine 
their planning and implementation procedure appropriately and 
tone up its implementation to avoid sU<!h delays. 

4. The Report was considered and adopted by the Public Ac-
counts Committee at their sitting held on 6 October, 1986. Minutp.s of 
the sittings of the Public Accounts Committee held on 11 e t~m er  

1986, 25 September, 1986 and 6 October, 1986 form Part Ir of this 
Report. , 

I 

5. For facility of reference and convenience the recommenda-
tions and conclusions of the Committee have been printed in t!lick 
type in the body of the Report and have also been reproduced in a 
consolidated form in the Appendix to the ~ rt  

6. The Committee place on record their appreciation of the assis-
t.ance rendered in the matter by the Office of the Comptroller and 
Auditor General of India. 

NEW DELHI; 

10 Novembier, 1986 

19 Kartika, 1908 (Saka). 

E. AYYAPU REDDY, 

Chbirn't4n, 

Public Accounts Committee. 



CHAPTER I 

REPORT 

•  '  I 

1.1 This Report of the Committee deals with the action taken 
by Government on the recommendations and observations contained 
in their 209th Report (7th Lok Sabha) on performance of Sub-
urban Services of the, Central Railway commented upon in Para-
,graph 1 of the Advance Report of the Comptroller and Auditor 
General of India for the year 1981-82, Union Government (Rail-
ways). 

1.2 The Committee's 209th Report (7th Lok Sabha) was presented 
to Lok Sabha on 27 April, 1934. It contained 18 recommendations 
and observations. Action Taken Notes on all these recommenda-
tions and observations have been received from the Government. 
These have been broadly categorised as follows: 

(1) Recommendations and observations that have been 
accepted by Government. 

S1. Nos, 1, 2, 8, 10, 11,  12,  13. 16 and 18. 

(ii) Recommeodations and observations which the Committee 
do not desire to pursue in the light of the replies received 
from Government. 

S1. Nos. 4 and 7 

(iii) Recommendations nnd observations replies t,) which have 
not been accepted by the Committee and which require 
reiteration. 

S1. Nos. 3, 5, 6 and 17 

(iv) Recommendations and observations in respect of which 
Government have furnished interim replie!l. 

81. Nos. 9, 14 and 15 

1.3 'nle Committee expect that final replies to those recommenda-
ions and observations in respect of which only interim replies have 
far been furnished will be submitted to them. duly vetted hy 

Audit, without delay. 

1.4 The CODlInittee ,vill now deal witll the aetioa taken on sea_ 
of tJte re mmeit ~ti  and obServations. 
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t lit~ 1'Clte oj s'Ub1A.f'ban T1'ains 

(S. No. 2-Parapapll l.es) 

1.5 Expressing their concern over the unsatisfactory working of. 

the suburban services run by the Central Railway, the Committee 
had, in paragraph 1.68 of their Report, observed: 

"The Audit para has highlighted various aspects of the un-
satisfactory working of the suburban services run by the 
Central Railway in Bombay. While the Western Rail-
way, with a holding of 578 DC EMUs could carry 785 
million passengers, the Central Railway with 647 EMUs 
carried only 758 million passengers during 1980-81. The 
Central Railway was unable to run daily trains as per 
schedule. During the period from January, 1978 to April, 
1981, out of 853 trains scheduled to run daily, only 810, 
trains were actually run and 42 to 43 trains were can-
celled. Against an expected punctuality rate of 98 per 
cent of suburban trains, the punctuality rate of suburban 
trains run by the Central Railway was as low as 64 to 69 
per cent while on the Western Railway. the same was 
96 to 87 per cent." 

1.6 In theIr Action Taken Note dated 16-5-1985 the Ministry of 
Transport stated. 

liThe observations  of the Committee are noted. The reasons 
for excessive cancellations of the trains and low punctu-
ality have been explained in reply to PAC points earlier. 
However, it is brought to the notice of the Committee 
that the measures taken in the meanwhile have started· 
showing results. The number of trains run daily is ex-
pected to go up to 900 in November, '984 time table. The 
punctuality has shown tremendous improvement, as the 
following statistics would reveal: 

1981-82 82.2% 

1982-83 87.8% 
1983-84 92.6% 
1984-85 94.4% 

(Upto Aug. 84) 

1.7 ID their earlier ReltOrt the Committee had pointed oat that the 
CeD.trai Railway with "7 EMUs could carry oDly 758 milliOD passen-
prs against 785 miDioD p8I8eDgerI carried by the Western Railway 
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.ith a holding of 578 EMUs during 1980-81. Similarly, during tbe-

period from J8Duary 1978 to April 1981, out of 853 trai ~ scheduled 
t. run daily only 810 trains were actually run and 42 to 43 trains 
were cancelled. Whereas the Ministry of Transport (Department of 
Aailways) have informed that the punctuality rat~ of suburban 
tnins run by the Central Railway has shown improvement from 

" per cent-ti9 per cent to 94.4 per cent in 1984:-85, the reasons for 
eurying less passengers with more holdings of EMUs in comparison 
t. Western Railway have Dot been given. The Ministry have also 
IIOt explained reasons causes for he.-vy cancellation of sub-urban 
trains run by the Central Railway. The Committee would like to 
bow the present position of the passenger traffic carried and the 
eaeellations of trains run by the Centra) Railway. 

Utilisation of funW for purchase of EMUs 

(Sl. No.3-Paragrapla 1.6') 

1.8 Conunenting on the diversion of funds allotted for purchase 
of EMUs to other purposes, the Committee had in Paragraph 1.69·. 

of. their ·Report stated: 

"The Committee have been informed that the main reason· 
for this unsatisfactory performance is large holding of 
overaged EMU rakes on the Central Railway. The Com-
mittee find that as on 15-3-1984. out of 73 rakes with the 
Central Railway for suburban traffic, as many as 18 (67· 
coaches) were overdue for replacement having passed 
their codal life of 25 years. The Ministry of Railways 
have pleaded. that these· rakes could not be replaced be-
al ~e of shortage of funds. The Committee, however, 
do not find this argument convincing in view of the fact 
that even the funds allocated for purchase of EMUs 
were not fully utilised. In 197&.79, against the provision 
of Rs. 132 lakhs for the purpose, not a single rupee was 
spent and in 1979-80, 1980-81 and 1981-82 out of the funds· 
allocated for the purpose, Rs. 68.6 lakhs, Rs. 788 lakhs 
and Rs. 27. lakhs respectively remained unspent. 
According to the reply of the representative of the Mini-
stry of Railways given during evidence, due to overall 
inadequate allocation of funds for rolling stock these 
funds were diverted for the purposes. This..· in the opinion 
of the Committee, is highly disturbing. The Committee 
are unhappy that while on the one hand a vital service· 
like the suburban service which caters to a large num-
ber of commuters in a city like Bombay was allowed to' 



... 
deteriorate because of shortage of EMU Coach¥, thE: 
funds allotted for the purpose were diverted to other 

purposes." 

1.9 In their action taken note dated 1 July, 1985" the Ministry 
<of Transport (Department of Railways) have stated: 

"As on ~  the holding of EMU rakes on Central Rail-
way was 73 rakes out of which 158 coaches, belonging to 
old imported stock, had completed codal life of 25 years. 
The Ministry of Railways have, however, decided that 

the EMU Coaches win not be replaced merely on the 
basis of codal life of 25 years. Replacement will be done 
instead on condition basis decided by competent person-
nel. 

The delay in supply of DC EMU coaches to Central Railway 
was caused by constraints on funds in 1975-76 and 1976-
77 (and not in 1978-19 and beyond) and time taken by 
Mis. Jessops to resume production of DC EMU Coaches 
after an interruption of production. 

The funds allotted to DS EMU stock in subsequent years 
were utilised for other rolling stock only after ascertain-' 
ing the inability of Jessops to utilise the provision of 
funds to the extent provided for. Thus, it was not a case 
of diversion of funds but the utilisation of available funds 
in the ~ t possible manner consistent with the utilisa-

tion of capacities of various manufacturers." 

.1.10, The codal Jitt" of a EMU rake is 25 years. The Central Rail-
way have a holding of 73 EMU rakes out of which 158 a ~  be-
longing to old imported stocks, had completed the cOdal life. The 
Committee have noted that the Railway Board have taken a decision 
not to condemn the EMU coaches merely on the basis of their age. 
Replacement wiD now be done on 'condition basis' as decided bv . . 
competent authority. The Coinmlttee earnestly hope that in retain-
ing the overaged e ~ e  in the serVice the safety of passengers will 

not be onr-Iooked and .,.eater caution would be taken In retaining the 
vera~e  coadles. The Committee also cJeslre that' certain . minimum 
technical safety nonns must be prescribed for etaiDm~ the OTer-
,szed coaches. ~' ~ ... '.--,_. -'-.---. 
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DeZa,y in supplying/free 8uppL'II itetn8 

(St. Nos. 5 -" G ParaiTaPh 1.11 " 1.11) 

1.11 Asking for the reasons for delay in supplying free. supply 
items in particular steel, wheel-set. etc. to MIs. Jessops for manu-
facturing the motor coaches, the Committee had, in paragraphs 
1.71 & 1.72 of their Report observed: 

"The Committee observe that the deliveries of these coaches 
by Mfs. Jessops were to commence from 1978.79 and 
were to be completed by 31 March, 1982. In this con-
nection, the Ministry of Heavy Industry have stated that 
the order for 239 coaches was received by them in Novem-
ber, 1978 (not in November, 1977 as stated by the Minis-
try of Railways) with the stipulation that the delivery 
should commence within 12 to 14 months, i.e., by January 
1980 and completed by 31 March, 1982. As Jessops had 
an installed capacity of 72 EMU coaches per year and 
at least 40 months were required to complete this order 
of 239 coaches, it was not possible to complete the order 
by 31 March, 1982 i.e. within 27 months from the date of 
placement of order. This shows that before placing the 
order for enhanced supplies on the Jessops" the Ministry 
of Railways (Railway Board) had not satisfied them-
selves as to the capacity of Mis. Jessops to supply as per 
schedule. It is alOSo not clear as to why Jessops had 
agreed to the above date of delivery when they did not 
have the capacity to do so. As it turned out, Jessops 
could supply only 3 EMU coaches in 1980-81, 31 in 1981-82 
and 53 in 1982-83 and they are now expected to complete 
the order by June. 1985. The main reason for delay 
in commencing the delivery, as stated by the 
Ministry of Heavy Industry, was delay in receipt 
of free supply items, such as, steel, electrics trac-
tion equipment and wheel sets for motor coaches, from 
the Railways. In this connection, the Chainnan and 
Managing Director, Jessops informed the Committee 
during evidence that the steel and electrics which were 
to be supplied by the Railways by April 1979 and Sep-
tember 1979 respectively were received by them in Octo-
ber 1979 and January 1981. It is distreossing that the 
Ministry of Railways did not properly estimate the ex-
tent to which these free supply items would be required 
and failed to arrange their timely supply while 
placing the orders for procurement of coaches. It is also 
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seen from the Audit paragraph that by the end of MarcIl 

~ ' ~  ~ t ' ~ ~~ ~  !! ~~  ~~  
med out of the new coaches till November 1982. In this I 
connection the Ministry of Heavy Industry have stated I 
that upto the end of January 1982, Jessops had received I 
only 9 sets of motor coach wheel-sets from the Railways I 
to complete production of coaches upto March 1982 as I 
wheel sets, a free supply item by Railways, required a. 
lead time of about 2 months. Jessops could achieve a 
production of 34 coaches (30 trailer coaches and 4 motor 
coaches) only. The Committee would like to be apprised 
of the reasons for delay in supplying the free supply 
items in particular steel wheel-sets, etc." 

1.12 The Ministry of Transport in their reply dated. 16 May, 1985 
8Dd 1 July, 1985 replied as under:-

... 

"Order for manufacture of 239 DC/EMUs on Jessops was 
placed in November 1978 with the delivery stipulation as 
per the offer of Jessops only as given below: 

"Delivery of the above stock shall be commenced not later-
than 12114 months from the date of the order and at 
the rate of 9 coaches per month and to be completed 
not later than 31-3-1982." 

The Ministry of Industry has advised that prior to 1976-77 
the annual capacity of Jessops for manufacture of DCI 
EMUs was 108 which was reduced to 72 DCIEMUs in 
1976-77 and that MIs. Jessops had accepted. a delivery @ 9' 
coaches per month on the consideration that they had a 
capacity of 180 MG coaches against which they had a 
pending order of only 85 Ev Pus scheduled to· be com-
pleted by February, 1979 and the capacity could be uti-
lised for production of EMUs. It is also stated that this 
aeli~ry was based on the specific condition that adequate 
quality of steel in matched sets would be made available· 
by Railways by April 1979 and of wheel sets and traction 
equipment by September, 1979. 

It may be stated at the very outset that no such condition as 
at 'A' above finds place in the contract, thougb by impli. 
cation as the first set of EMU coach was to be expected 
by February 1980 (14 months from November 1978 when 
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the order was placed) some steel in matching sets shoul. 
have been supplied in 1979. As the order for free supply 
items can, however, be placed only after placement ~  

order on Jessops immediate action t e~er was take. 
and orders on Mis. British Steel Corporaiion.. U.K. and 
Mis. Sumitomo, Japan for supply of motor coach wheel 
sets were placed on 6-8-1979 and 21-8-1979 respectivelY. 
The supply of electrics was arranged from BHEL and 
delivery monitored in tripartite meetings held between 
Railway Board, BHEL and Jessops about which the posi-
tion has been explained in detail in comments of para 
1.72. 

It needs however, to be mentioned that as indicated in the 
Annexure attached to para 1.72, steel for 50 coaches sets, 
wheel sets for 50 trailer coaches and electric traction 
equipment for 12 sets had been received. in 1980-81. Thus 
while no motor coach wheel set had been supplied on. 
account of reasons explained in the preceding para, the 
firm had sufficient material to supply trailor coaches ia 
1980-81. The firm, however, supplied only 3 Nos., of 
trailor cODches in that year. Further the entire quantity 
of steelf motor coach wheel sets for 15 coaches; trailor 
coach wheel sets for 58 coaches 8 sets of traction equip-
ment were supplied to the firm in 1981-82. Though the 
firm even here could have supplied 8 number of motor 
coaches and 58 trailor coaches, they supplied only 4 motor 
coaches and 'l7 trail or coaches during 1981-82. Again, 
while a further supply of wheel sets for 15 ae ~  

wheels for 50 sets of trailor coach and 13 traction equip-
ment was made in 1002-83. the firm supplied only 43 
coaches (16 motor coaches and 27 trailor coaches). 

Thus although steel for entire order of motor coach "'heel 
sets for 30 motor coaches 158 trailor coach and ~ sets 
traction equipment had been supplied to the firm upto 
1982-83, the firm could deliver only 57 trailor ccaches 
and 20 motor coaches upto this period. It wm not there-
fore, be correct· to assume that the' entire delay in pro-
duction in Jessops works was on account of delaved 
supply in matching free suPflOr items. It wou1d be appre-
ciated that the supply of "free supply items" has by and 
large to be made keeping pace with the productions a5 
it is not prudent to block the entire money in advaDee 
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a.Qd wPplies against this order have by and large been 
m&de keeping in view this aspect. 

The supply position of steel and wheel sets is given in the 
A ~ re  From the statement, it could be seen that 
orders for supply of steel and wheel sets were placed on 
firms quite timely. However, there were certain delays 
of supply of wheels by British Steel Corporation partly 
due to strike in their works and partly due to technical 
clarification required by them from R.D.S.O. After receipt 
of wheels, these were to be assembled in railway work-
shop after pressing the gearwheels which were to be sup-
plied by BHEL alongwith Electric EqUipment for making 
the complete motor coach wheel sets. It is however, to be' 
seen that M/s. Jessops could not manufacture motor 
coaches to the extent of 9 motor coaches, for which free 
supply item of wheel sets was supplied to them upto 
January, 1982. Against 9 sets of motor coach wheel sets' 
supplied to Jessops by January 1982, Jessops could pro-
duce only 4 motor coaches." 

1.13 AI; there was divergence of opinion between the above reply 
of the Ministry of Transport (Department of Railways) and the 
'Views expressed 6y the Chainnan and Managing Director, J essops 
c4uing evidence on 31 January 1984 as reproduced in paragraph 1.47 
of their Report (Appendix I), the Committee decided to hold 
further evidence in this regard. However both the Departments of-
Railways and Public Enterprises (erstwhile Ministry of Heavy 
lDdustry) have submitted a Joint Note to the Committee on 22' 
September, 1986 as under: 

"Order for manufacture of 239 DC/EMUs on Jessops was 
placed in November 1978 with the delivery stipulations 
as per the offer of Jessops as given below: 

Delivery of the above stock shall be commenced not later 
than 12/14 months from the date of the order and at 
the rate of 9 coadies per month and to be completed' 
not later than 31-3-1982." 

~t ~  the letter of intent was placed in this case in Novem-· 
her. 19'1'7 it was provided therein that the procurement 
of materials for manufacture of coaches shall not com-
mence until a formal order ~  lae~ on Jessops which-
was done only in November 1978. e ~  ~  a capacity-



to manufacture 72 DC/EMU and bad installed capacity 
~ manufacture 180 MG coaches in aacntion. As the only 
pending order with Jessops was for 85 EVPUs to be com-
pleted by September 1979, it was considered both by 
RaiTways and Jessops that the spare coacfiDuilding capa-
city could be utilised by Jessops for production of EMUs-
to the extent of 9 EMU per month resil1ttng in completion 
of delivery of 239 EMUs by 31-3-1982 i.e., in 27 months 
computed even from January 1980 as the delivery wa:> to 
commence 12 to 14 months after placing of order. The 
above order envisaged that steel, wheel sets and electric 
tractions equipment would be ~ by the Railways-
as Free Supply Items in good time to enable .. Tessops-to 
adhere to the dilevery schedule. 

Regarding the supply of "Free Supply Items", to which the-
delivery of EMU is related, as the first set o(EMUs was 
expected by January 1980 (14 months from November una 
when the order was placed), some steel in matching sets 
should have been supplied in 1st quarter of 1979-80 and 
wheelsets and tractions equipment in September, 1979. 
Immediate action had been taken by the Department of 
Railways and orders were placed on Mis. Sumitome, Japan 
for supply of wheels and axles respectively (for manu-
facture of motor coach wheelsets) on 6-8-1979 and 21-8-1979 
respectively. Supply of electrics was also arranged by 
Railways Board from BHEL and deliveries thereof moni-
tored. While adequate supply of steel in matching sets and 
trailo.r coach wheelsets had commenced in October 1979' 
and April 1979 respectively a small number of traction 
equipment had also been delivered by January 1981. The-
position in regard to the slippage of motor coach wheel-
sets which commenced in October 1981 and Electrics has 
been explained in Action Taken Notes of Department of 
Railways in respect Of paras 1.72 and 1.73 of the Com-
mittee's Report. 

While delay had taken place in the initial supply of the free 
supply items by the Railways, as indicated above, there 
have been production delays in Jessops due to chain reac-
tion as explained in Para t. 47 of the Committee's Report. 

Thus in view of position explained. in the above paras it is felt 
that the delay in the final completion of the 239 EMUs 
Coaches was on account of both the Railways as well as 
J-.opa." 
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1.14 In this connection, the Secretary, Department of Public 
Enterprises stated during evidence: 

"What we had stated was from the point of view of our 
Department as to what were the reasons fo.r delay and 
these items were mentioned in it, but what had been stated 
by the Railways, was naturally from their side. For this 
reason, there eem~  to be difference in our explanation 
and their explanation. We have discussed the matters 
with Railways and p.repared a Joint Note submitted to 
you and reasons for delay have been explained in details 

in this Joint Note. It has been stated in it: 

"In view of the position explained in the above paras, it is 
felt that the delay in the final completion of 239-DC 
EMU Coaches was on account of both the Railways as 
well as that of the J essops. 

We tried to reconcile both point of views in this (note)." 

1.15 When pointed out that this is not a question of reconciliation 
on points but a question of facts the Executive Director (Stores), 
Department of Railways admitted that "the materials should have 
been made earlier with in a reasonable period". In this connection 
.chairman, and Managing Director, Jessopg stated: 

" ... there was an order placed in Jessops in November, 1975 
and that order was cancelled. This order was ;re-trans-
ferred in November, 1977 to Jessops. The earlier order of 
Jessops was completed by 1977-78 and in 1978-79 only 15 
coaches were made by Jessops. So Jessops had to divert 
its manpower, and jigs and fixutures were taken out and 
when the new. order came accepting the initial delay of 
the free iSSUe Of materials, obviously, people were diverted, 
equipments were diverted. It has taken sometime for re-
organising the whole thing. That was the reason why 
there was an initial delay. This I had explained in para 
1.47 last time. when I appeared before the Committee. 
But, when subsequently the free issue of materials were 
received initially there was a problem, but later the 
position improved and production went up. There were 
also certain areas, where we had this problem of three 
to four months delay. That is the point. Subsequently, 
there. was some delay from our side also .... Obviously, 
whenever you take an order or given an order, that is, the 
lead time given, it does not form part of the contract." 
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1.16 When the Comlnittee desired to know whethe.r the delay 
was due to lack of ~r i ati  the Chairman, Railway Board 
stated: 

''There is a system of coordination in such matters where 
materials like free supply items for wagon manufacture 
or coach manufacture is done. Thus the coordination is 
maintained In this case also, there was a meeting I am 
told sometime in April, where we had touched this point 
of free supply items by the Railways and why was it 
delayed. The delay was also conceded because some items 
were to be imported from abroad." 

1.17 Elaborating the point further, the Executive Director (Storel) 
Department of Railways stated: 

"Free supply of components in this contract consists of moter 
coaches. trailor coaches, wheel sets, electric traction equip-
ments and out of that, because of steel, there was only a 
marginal delay. It arrived sometime in Octooer, 1979. 
Similarly, in trailor coaches also there was no constraint, 
but unfortunately, it was due to traction equipment which 
was to be supplied by the BHEL which had promised to 
give us about 52 by the end of 1981-82 and orders hld been 
placed in April, 1978, but they could not keep pace with 
the deliveries. So we have to buy the axles. We have 
to buy the wheels. For these two items, we have placed 
the order on foreign firms. The axles came quite earlier, 
but unfortunately, the wheels came somewhat later due 
to strike in the British firm. But the most essential part 
of it is that even if they had given it, we would not have 
been able to give them because there has been heavy 
slippage of supply by the BHEL. MIs. Jessops have been 
meeting us frequently and trying to sort  out whatever 

they could." 

fu this connection, the Chairman and Managing Director, Jessopll 
stated.: 

" ...... We have a mechanism in that every quarterly we have 
a meeting among the Railway Board representatives and 
the representatives of the BHEL either at Delhi, Calcutta 
Bombay There is a r~ lar 'coordination meeting 
or· lnta! ed. ,t 
where the minutes of the meeting also are rna n 

Giving the reasons for delay in ,execution of the 

stated: 

contract he . 
,r 
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" ...... The material consista tracUon equipment .tee} and 
wheel set; The traction equipment was delayed by 18 
months and the wheel sets by 25 months. The motor coach 
is only the drivifta unit." 

Explaining their position the Chairman, Railway Board stated: 

If •••••• If you really see from the angle what Jessop's repre-
sentative in the Joint' Note has made a reference to para 
1.47 where they have talked about the chain reaction and 
where they have mentioned that the delay was due to the 
gap and that is how the delay in production took place 
because of the delay in the free supply items. But my 
understanding is that in the light ot the earlier part of 
the Joint Note and in the light ot the last paragraph it f8 
not the intention of Jessops or the Depa"tment of Publie 
Enterprises to say that the entire delay in the productiOll 
of Jessops was due only to the chain reaction, namely. 
delay in the supply of free supply items. We have quoted 
some incidents where certain types of work c'luld have 
been done, even though other type of work could not have 
been done. That is the reason for finally saying in the 
last paragraph that both the parties are jointly responsible 
for the delay. The delay took place because of the delay 
in supply, and then there is the annual chain reaction." 

1.18 Asked in what way tbey were responsible for the delay and 
what there share was in it, the Chairman and Managing Director. 
Jessops replied: 

"In certain areas, we have taltered by about five to seven 
coaches. There was a time schedule within which we 
had to supply and there was a delay of about three to 
tour months." 

In t.hia regard the Cha1rman, Railway Board stated: 

'"There is a chain reaction annually. It is four or five monUY 
in a year." 

The witness added: 

tf •••••• Ours is a mixed economy and we are not . selt sutll-
clent ... DepaIftment of Railways is the biggest Depart. 
ment compated to other Departments and we do not mab 
all the goods in the Railway but we have to take a numb.-
of goods from others and we have to depend on tem. We 
take from ~er  a number of items of which some u. 
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taken from. BHEL and non-supply of any of the goods iD 
time create a number of diffi.culties for us. 

Things are getting delayed because somebody who is supposed 
to supply certain items has not done so. The real account-
ability is not established, if those persons who are not 
doing their job, are to escape without any blame. If you 
simply hold the RailwayS only responsible for the delay, 
the real culprits who have failed the Railways will escape. 
It will not be right to say that only we are at fault and 
that ,our planning process is all wrong and so on." 

1.19 In a subsequent note dated 3 October, 1986 the Department 
of Railways confinned the escalation factor in the costs as under: 

• A Total escalation of approx. Rs. 303 lakhs would have bef'n 
payable on this basis on 239 EMUs even if all the coaches 
had been delivered by 31-3-1982. As against this, an 
amount of approx. 417.9 lalilis 'has been paid till 30-9-1986, 
and further claims to the extent of approx. Rs. 38 lakhs 
are anticipated, making a total of approx. Rs. 506 lakhs 
on account of escalation on the 239 EMUs. Thus an 
amount of approx. Rs. 203 lakhs towards escalation is 
attributable to the delayed execution, of the contract: 

L20 The main reason for delay in e.ommencing the delivery. as 
stated by the Ministry of Heavy Industry, was due to late supply of 
item. nch as steel, electrics traction equipment and wheel sets for 
motor coaches from the Railways. However, the Ministry of Tr .... -
port (Department of Railways) had contested the above statement 
., the Ministry of Heavy Industry in their reply dated 16 May, 1985 
ad 1 July, 1985 BDd !Jfated fhat MIs. Je8SOps bad softIcieDt material 
to supply 15 trailor coaches in ~  whereas it eould supply only 
• trafIor COBCJJe,.; in that year. Further, die entire qD8ndt,. of steel; 
motor coaeh wheel sets for 15 eoaches, trailor eoaeh wheel sets for 
58 coaches .'td 8 sets of tra«'tion equipment were supplied to the 
firm in 1981-82. T'loulth tbe flnn could have supplied 8 motor coaell_ 
aad 58 trailOl' eoaebes, it supHed only -4 motor coaches and 21 traiJor 
coaches cIorinl': .,.,.. .... ~  A ~ whOe a fm1:her .apply of wheel 
sets tOr 15 e a~ e  w'heelc; for 50 sets of tr .. Uor coaches and 13 sets 
of traction equinment was made in 1982-83, the finn supplied only 
a eoaches (IR ml)tOt" eoa ..... es and 27 traflOr ~ ' lll  As t"el'8 wu 
diftlpDee of o'Dlnion Wween tlte t~teme t  of the Ministn' of 
',I'ranq,oT'f me .... ' ........ ", p"",,",") _ ,... """" ~~ ~ MIL 

J.e!IIGP!I cJnrinl! ""' .... Ire '"' ~  J ...... ". '"4. the Commfttft c1fdde to 
hN faI'tIler evldenee in this regard. Thereafter, both the Depart-
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1IHI1t.s 01. Bailway& and public Enterprisei (erstwhile·> Miaiatry oi 
Hettvy Industry) luad lubmlttM a joint note! to the Cemmittee OR II 
September, 1986. In this note, both the Departments had agreed that 

"Idle delay had taken place in die initial supply of free supp.y iteg 
1a,o RaIlways, there have  heen production delays in Jessops due to 
chain reaction and thus the delaJ in the final eompletion of the sup-
ply of 239 EMUs coaches was on account of the RaUwaYI aa well 
as JesSOpti. 

1.21 The Committee are unhappy OTer fumi8hing ·of incomplet.e 
information to them particularly as is evident from the ret»ly of the 
Department of ail ~y  dated 16 May, 1985 and 1 July, 1985 that the, 
had, instead of incorporating the views of Mis. a ~ in their actioa 
taken note, tr~  to put wbole blame fOt' delay In l~i  EMU 
coaches on Mis. ~  ~  the COftlmittee not probefi the mattel' 
ia~ of information ~ £net to t ~ Committee should be avoided 

1.22 The Committ("e, dum!! the courre of fu'rther evidence. noted 
tha.t fhe Depaftment of Raitwavs and Mis. ~  hall fixed. up 
scheduled dates for delivery 0( FMU coaches without taking into ac-
count the capacity of the ma t rerr e ~ and tlle availability 
cff the free supply items to be made by the Railways. The Committee 
were informed that most of these free su.1)nly items had to be pur-
mased from variotts source .. including BHEL: M/s. British Steel Cor-

pnration UK nnd MIs. Somitome, JaPBn and there was delay in SllPP.' 
of these it('ms. This resulted in chain reaction and as admitted by 
the Chairman, Railway Board during evidence, the delay due to thi» 
chain J'f'adion ~ '4 to 5 momhs a yeaI'. Hence. tbere ~ delay 
in m ~ v o! EMlJ coocbec; by Mis. JNiOPS. BR8ed OR tbe lead time 
between the plftcement of the orders and the actual receipt of stonlt 
.Jessops/Railway Hoard shouM have Dre.planned deliveries or pur-
dme of free ~ v ~~ to svschroni'le with the dp.livery tllCheduie 
fixed fnr supply ~  EMU coqches. Mis. ~ shouT«l· aho hne 
at')reed to the tt~ of l~erie  of EMf] ~ keepilll 
in 'fiew its cs:p'lclty. The economic ~ or t ~ delay 
~ been quanfified. by tht Department 01 Rallwaw at ~  203· 
lakhs by wav of eost e&-alation payments besides untold haTdship 
to the eommutel'S. Various p1tascs in the pro;ed; s1,091d be tltroUC.-

I)" worked out pNtiaJ1:v to avnW delav.; and postoonanent". Had thil 
been done. sneh hURe ~ lati  amnunt;nr:t to Rs. !03 l~  coul. 
have heeD avoided an" migries to commuters, escalatien of ('ost, pro-
1oru!'attoll of time could have been avoided. ~  Deoarbnent shoul. 
tileharce its l e l l~ nari witltnut passh'e-it to otleen anti .eat. 
~ t take shelter in i ti ~ the deJay to other party. III this particular 



}' 
ease, Railwa,w qu.'" .. ouended ....... AIity aIId. ~ 

lulve alae DOt fulti!Jed t.beir ... .Ie eSleetJvely. It is .e.:flIS8I7 that tbe 
Dep8lUlalt 01 Kadwaya ...... their ....... ad .plemeatatioB 
pl8ftdan a l' ~te y all. tone up its iaplementatio. te aveia 
saeh _lays. 

}P'reviding peri.odieal overhauL facilities 

(81. Ne. I7-PuaerapIlLUe) 

1.23 Enquiring the reasons for delay in Rtting up of a separate 
sUd at KalW& for day to day repairs, the Committee had, ill Fara-
Jraph 1.110 of their Report, desired: 

('TIle o,mmittee note that the existing Car shed at Kutla, 
~ after the electrical portion of POH" was the only 
shed for the day to day running repairs. This shed had 
c..-apacity to m~ tai  only 500 EMU coaches. Keepinll 11\ 
viiw the increase in holding of coaches to over 500 and 
the need to give relief to the existing .car shed, the Com-
mittee of 1972 referred, to above, recomtnended 'setting up 
1)1' a !p8l'8te shed at Kalwa for day to day repairs. 'nle 
Committee are surprised to find that though the Central 
Railway administration included it in its works . pro-
JnJmIle for the year, 1974,.75 so that the repair facilities 
could be made available by April, 1977, the Railway 
:Board approved this project in three ~' in 1974-75, 
19'76-77 and 1980-81 works programmes, which has'delayed 
the augmentation of repair facilities for EMU upto 1981-
82 and failed to give any relief to Kurla car shed. The 
Committee would like to know the estimated and actual 
cost of this project and the time by which the projeet is 
likely to be completed as well as the reasons for delay 
in the exeeution ot the project" 

1.24 In their OM. dated 15 May, 1985, the Ministry of 
Transport (Department of Railways) have given the following 
reply: 

IA 

Ji.E 

"The estimated cost and actuals upto 31-3-1984 of the two 
stages of Phase I of the work viz., IA and m already 
sanctioned for setting up repair/maintenance facilities at 
Kalwa Car shed are given below: 

Estimated cost 

293.32 

338.'7 

(Rs. in lakhs) 

A.ct1ULl cost tLpto 31-3-1884 

420.88 

483.8'7 
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Phase IA Ie IB have already been completed. Estimates feu' 
Phase' ic of this worf amountinr toRs. 257.tG luhs is) 
under processing in Board's office. The work would take 
about two years to be completed after sanction of the 
estimates subject to the availability of funds. 

Paucity of funds has been the reason for delay in the execu-
tion of thil work:' 

L25 From the reply fUrnished by tbe Ministry of Trauport, tbe 
Committee ftDd that Phase I viz., IA and IB of the wol'k for eettiac 

ia ;It'pairlmaiDteDaace facilities :It Kalwa Car sIIed r.r. da1" .. , 
repain has already been completed at a cost of as. 884.74 lakhs aad 
tbat the eIItimatea for Phase Ie of the remaining work Olountiq t. 
R8. 257.46 lakhs were under processing in Railway Board's oIIice .• 
The Committee are concerned to note that tbe necessary funds lot 
the work have not yet been made avaDable. Further it would take 
about two years to complete the work after sanelioninc of the esti. 
mates. The Committee would like to point out. that repain Blid 
periodical overbaul facilities are the most esSential put of any or-
It8nisatiell/industry to keep its a!l5eis in good working condition 
Provfd .... such flln1lties expedit ..... sSy .-mes mach aore impert. 
anee when EMUs are in sbort supply and the existinc stoek bas t. 
be intensively used. As part completion of tbe scheme would not be 
fuUy helpful/fruitful, the Committee desire that the funds for ceIR-
pletion of the project so 85 to provide eomplete faeilities as planne", 
~l l  1H! provided witllout any further delay. 



CIIAPl'DU 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BRN 
ACCEP'l'ED BY COVERNllENT 

., V"Dmeadatio. 

Suburban trains serve as a lifeline for people in Bombay. 
People travel from far-flung areas in the city as well as suburbs to 
reach their places of work. Suburbansemces in Bombay are pro-
vided both by the Central and Western Railways. 'The Committee 
are concerned to find that while with the growth of population 
(which increased from 32.S laldis in 1950-51 to over 80 lakhs in 1980-
81), the number of passengers travelling by suburban services in 
Bombay has increased more than 5 times (number of passengers 
being 772 million in 1982-83 as against 150 million in 195G-51). the 
number of trains has increased by only 1 i times (821 trains daily 
in 1982-83 as against 517 trains daily in 1950-51). 'The result has 
been heavy over-crowding and consequent hardship to the people. 
This is evident from the fact that against ,the carrying capacity of 
about 1700 passengers (900 sitting and 800 standing) a suburban 
train carries as many as 3,000 to 3,400 passengers in the morning 
-and evening peak periods. What is still more msturbing is that 
With the continuous increase in the number of passengers and the 
inability of tlie railways to meet this increased demand due to 
shortage of EMU rakes and inadequate nne capacity, the position 
is likely to further deteriorate. In tlie opiriion of tlieCommittee, 
it is high time that the Ministry ot Railways realised the magnitude 
of the problem and prepared a perspective plan tp augment its 
rolling stock as well as line capacity taking into account the grow-
ing demand of suburban trafftc in the city of Bombay. 

[So No.1, (Para 1.67) of 209th Report of P.A.C. (198S-M)-
VII Lok Sabha] 

Aetton Taka 

Problams of commuters of Bombay have been attracting the 
attention of the Railways from time to time. Transport needs of 
Bombay commuters have been assessed through a detailed survey 

. ..0:"', .". .•. " ....• :-. ....... ~ .... ~~ .. __ ... _ ....... 17 
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for optimising capacity on the existini corridors. Further, Metro-
politan Transport Project (Railways) have also carried out exten-
sive surveys to meet with the present and future requirements of 
the commuters of the Metropom' of Bombay. The proposals cover 
augmentation of rolling stock as well as lin. capacity of exiflinl 
lineS. ..' . 

Major portion of Phase I works of optimisation scheme aim.1I 
at increasing line capacity of· existing ·corridors by reducing tm. 
interval from 6 minutes  to 5 minutes have already been completed. 
Additional trains are being introduced and· some of the existinJ 
trains are being extended with the receipt of new' rakes. . 

Fly-over bridge at Bandra connecting Western Railway QJld 

Central Railway has already been completed in October, 1983 for-
making it possible for through cClmmuters fofravel from the suburbs 
of Western Railway to stations on Central Railway. The commu-
ters are thus saving a lot of time which was earlier required for 
picking up connecting trains at Dadar and inconveniences in getting 
in and out fI:om crowded trains. Work on Andheri-Bandra section 
providing additional pair to lines is in progress. Fly-over at Raoli 
Junction on the Harbour Branch (part of 6th corridor) has also 
been sandioned to handle increased suburban traft\c ol! Bombay 
VT-Bandra-Andheri se-:-tion. 

Extension of the present suburban railway line from Kurla to 
Mankhurd further to Belapur via Thana Creek is in progress. This 
project will provide eftlcient train services to the commuters settled 
in' areas of New Bombay like Vashi, Belapur, etc. 

, Thus wnUe the needs of Bombay City have been appreciated 
and. assessed through surveys, the extension of suburban services 
and network has not kept pace with· the increasfng ~ due to 
the paucity of funds and inadequate manufacturing eapacity of 
passenger a ~  In the country. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board's) O.M. No. 84-BC-
PAC(VTf/209 (Pt. It) dated 15-5-198.'5.1 

Recommendation 

The Audit para has highlighted various aspects of the unsatis-
a~t ry working of the suburban services run .by the Central Rail-
way in &mbay. 'While the Western Railway, with a holding of 578 
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ec EMUs could carry 785 million passengers, the Central Railway 
wi1h 6417 EMUe carried only 758 million Pa.engers durin, 1980-81. 
The Central Railway was unable to run daily trains as . per sche-
iule. Dunng the period trom January, 1978 to April, 1981, out of 
.,trains scheduled to run daily, onIy 810 trains were aCtually nUt 
and 42 to 43 traina were cancelled. Against an e%pected punctua-
lity ra.te if 98 per cent ot suburban trains, the punctuality rate of 
mburban . traina run by the Central Railway was as low as 1M to .$9 
peT cent while on the Western Railway, the same was 96 to 97 per 
tot. 

[So No. 2 (Para. 1.68 of 209th Report of P.A.C. (1983-M-
VII Lok' Sabha.] 

Action Taken 

'Ph. obeervations of the Committee are noted. The reasons for 
e2C8!II1ve cancellations ot the trains and low punctuality have been 
explained in reply to PAC points earlier. However. it is brought to 
the notiee of the Committee that the measures taken in the mean-
while have started showing results. The number of trains run daily 
is expeCted to go up to 900 in November, 19M time table. The punc-
tuaDty a~ shown tremendous improvement, as the following statis-

tics would reveal: 

1981-82 

1182-83 

1t8S-M 

12.2" 

17.8" 

92.8% 

1984-85 M.4% 

(Upto Aug. 84) 

This has been seen by Audit. 

[Ministry of Railways (RaHway Board's) O.M. No. 84-BC-
PAC/VII/209 (Pt. II) dated 15-5-1985.1 

1tecDmm8llclation 

In the context of ~laye  supplies of DC EMU coaches from ~ es-
sops the Committee find that the Railway Board have since decu:led 
in November, 1982 to place an order for 50 such ae ~ . in ICF 
for deUvery to Central Railway in l~ The Ministry of 
RaHway while replying to USQ No. 3048 in Lok Sabha on 15 March.. 
1984 mformed \he House that the number of rakes ordered by the 
Railway Board was 31 and the revised delivery schedule of neW EMU 



20 

coach_ 18 lZ rakes upto 1983-84. 9 rakes durmg191M-8& and tb6 pro-
gannme tor the year 1985-86 and onwards was yet to be fl MJi sed. 
'lbe Cc>mmittee hope that at least now the present programme of 
supply of EMU rakes would be adhered to scrupulously by MJs 
Jesaops aDd Integral-Coaches FMtory. 

[5. No. 80 (Para 1.74) of 209th Report of P.A.C. (1983--84) 
vn Lok SIlbha.) 

Adiml 'I'aba 

The Committee's observations are noted. All attempts will be 
made to adhere to the manufacturing schedules by monitOring the 
perfonnance of Jessops and ICF. 

This has been seen by Audit. 

(Ministry of  Railways (Railway Board's) O;M. No. 84-BC-
PAC/VlI/209 (Pt. II) dated 15-5-1985.1 

BeeommeBctation 

The Committee find that the pto'gramme of the Railways for rep" 
lacement of rolling stock including overaged E.M.Us has consIderably 
sulfered because of shortage of funds. The Committee· were informed 
by the representative of the Ministry of  Railways that right from 
tbe Third Five Year Plan, they were having this problem of shor-
tage of funds and even at present Railways are having a large num-
ber of assets which are due for replacement and which have not 
been replaced because of financial constraints. Moreover, theTe it year 
to year uncertainty about the allocation of funds, with the result 
that Railways are not able to chalk out any long term plan for ~ 
chase and replacement of assets. As Railways have to acquire ·their 
, rolling stock from either their own production units or from the 
public sector units and the time gap between placement of order 
and the actual supply is between 20 to 40 months, any subsequent 
cut in the allocation not only adversely affects the Railways, pro-
grammes for the acquisition of rolling stock but also the programmes 
of these production units as any reduction in the orders leads to idle 
capacity in these units. The Committee, therefore find suftlclent 
weight in the statement of the Chainnan, Railway Board made be-
fore the Committee that "1 would appreciate if at the beginning of 
~a  Plan period we are 'given funds adequately so that all tl;te pro-
duction units which ~ have got either tn the public sector Or in 
thp ~ il ay  sector work to their full eapacity". The Committee 
f,.e} tn;!t it is high time that this matter ~ ati  to adequate alloea':" 
tion ot fUJtds to t ~ Railway08 fbr replacement of theit oVRalf'i stoek, ........ .--.. 
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. k received immediate attention of the Planning Commission and 
the Ministry of Finance who sh'Ould keep it in view while flnaliainC 
the allocation for the Seventh Five Year Plan. 

[So No. 10, (Para 1.76) of the 209th Report of P .A.C.-
1983-M (VII Lok Sabha)]. 

The· Miniatry of Railways have been bringing to the notice of 
Planning Commis&ton as well as the Ministry of Finance their re-
quirement of fUnds for various projects including these for a ~ 

mentation ot suburban services. For the Seventh Five Year Plan the 
capaCity for manufacture ot EMU coaches is proposed to be stepped 
up and to the extent coaches could be manufactured allocations will 
be aSked for in the SeventhFive Year Plan. 

The observations of the Committee made in this respect haw 
beer. brought to the notice of Planning Commission for keeping in 
view while finalising the allocations for the Seventh Five Year Plan. 
Planning Commission haa intimated that within the overall resour-
ces available every effort is made to give priority to replacement of 
assets in consultation with the Ministry of Finance. A similar ap-
proach will be followed by the Planning Cimmission during the 
Seventh Plan. 

As far as the advance planning and orders fOr acquistion of rol-
ling stock is concerned, Planning Commission has indicated that it 
will have no objections to the railway placing orders fOr proc:ure-
ment of rolling stock covering a period of 3 years instead of one 
year at present, subject to the total orders in terms of number of 
stock to be procured in the 3-year period not exceeding '80 per cent 
of the number of stock to be procured during that period, to be as-
sessed as a ptib rata proportion of the number of stock remaining to 
be procured out ot the total number of stock provided for procure-
ment in tbeftve-year period. It haa further intimated that t.he Plan-
ning Commission will haVe no objections if the Ministry of Railways 
come up with plans fOr identified core investment to reduce uncer-
tainty regarding order for replacement of over-aged stock etc. 

Action Will be taken for procurement of rolDng stock including 

EMU coaches on the basis of above. 

This has been seen by Audit. 

[Ministry of Raflways (Railway Boards') O.M. No. 84·BC-
PACIVlII209 (Pt. II) dated 26-6-1985.J 
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The Committee fmd that the programme of the Railways for rep-
laeement of rollin, stock includin:; overaged EMUs has conslderably 
suffered because ot shortaie of funds. The Committee were infor-
aed by the reprt!Hlltative of the MinistrJ (Jf Railways that riFt 
110m the Third Five Year Plan, they were bavina this problem of 
shorlage of funds and even at pre3ent Railways are haviIli a larae 
.umber of assets which are due for replacement and which have not 
Hen replaced because of financial constraints. Moreover, there i:s 
year to year uncertainty about the allocation of funds, with the 
result that Railways are not able to chalk out any lon,,-terJIl 
fllan for purchase and replacement of assets. As Jiailways have 
to aequire their rolling 'Stock fron:l either their own poduction units 
.1! from ·the public sector units and the time gap between placemet 
ef order and the actual supply is between 20 to 40 months; 
any subsequent cut in the allocation not only adveI'3ely 
affects the Railways' programme tor the acquisition of rollin, t ~ 

aut also the pro,rammes of these production units as any raiuetioR· 
in the orders leads to idle capacity in these units. The committee, 
therefore, find sufticient weight in the statement of. the ChiUrman, 
Railway Board, made before the Cimmittee that "I would appre-
ciate if at the beginning of each Plan period we are given funds 
adequate so that all the production units which we have got either 
in the public sector or in the Railways sector work to their full capa-
city." 'nle Committee feel that it is high time that this matter re-
latin'S to adequate allocation of funds to Railways for replacement 
of their overaged stock etc. reeeived immediate attention of the 
Planning Commission and the Ministry Of Finance who should keep 
it in View finalising the allocation for the Seventh Five Year Plan., 

Adien TItbit 

The recommendation of the PAC will be kept in view while 
finalising the Seventh Five Year Plan. 

[Ministry of Finance (Deptt. of Expenditure) 0.14. No. 35(12) r 
PF U-IW dated 23-10-1.4.1 

B.ecemmendation 

Another disturbing aspect about the planning in the Railways is 
that while the Railways are not able to maintairi even their existing 
services and replace their eXisting stock of EMU coaches and other 
roIling stock because of shortage of funds they are spending huge 
funds on running of new services which have failed to appeal to the 
public. It is surprising that while Railways could not replace over-
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aeed EMU coaches in Cenral Railways beca\l.ie of shortage of i~ 

a. new ring Railway was introduced in Deihl at .. huge cost (RI. 36.il 
crores) on which only about 1000 passengers travel daily against an 
~ti i ate  projedion of 2.87 1akh passengen. The Chahman of the 
Railway Board tried to justify this on the plea that the service 
would be extended to nearby areas like Ghaziabad and Palwal but 
this 'M>uld involve construction of proper platfonns and statioDi 
which would take 2 to 3 years. The Committee feel that if the idea 
W'ai to extend the service to nearby areas, the Rai!wayauthorities 
should have visualised the need of platforms, stations etc. necessary 
for the same in the beginning itself and started the work in this 
direction in advance so that the Ring Railway Service could have 
been properly utilised. The Committee desire that haVing already 
incurred an expenditure of a huge amount on the project the Minis-
try of Railways should take all necessary steps to make it financially 
~~e  . 

[5. No. 11 (Para 1.77) of 209th Report of P.A.C. 1983-84 
VIItb Lok Sabba] 

ActioD Tak-

To solve the commuter problem of Delhi Metropolitan the 
Working Group set up by the Ministry of Works & Housing recom-
mended in 1977 that besides development of road network and pro-
curement of additional Heet of buses, provision of following rail fa-
cilities at a cost of Rs 53.62 crores may be undertaken: 

(i) Electrified intra-urban rail commuter services on the evi8t-
ing circular road with extension upto Tughlakabad in the 
South and Shakurbaati in the West . 

. ltiIIjP Railway m~ 

«Ii) D.-Ihi/NI'w D~l i i a  

~  D~l l 'ari a alla 'll  

~ D D ~l l ll a  

as. 11.1.07 crores 

S I  • 'S cr.lrel 

The Planning Commission cleared the project for introduction 01. 
EMU aervices on Delhi i ~ with spurs to Shakurbasti and Tughla-
kabad in June, 1980 and EMU services were commissioned from 
Augu,at, 1982. 'nle servir-es, however, did not become popular. A 
Committee under the Chairmanship. of Dr. Dalvi WIl1I set up by the 
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I 

I 

Planning Commission to ao into the reuoa. for DOn .. popularity II 

EMU services and recommend measures to make the same popull 
, • I 

The Committee concluded that the traftlc projections have ~ 
materialised as a resuU of an interplay of a number of faetq 
These factors are: II 

I 

(I) Non availability of direct bus routes from relidential ar~ 
I 

to work placea. I 

I 

(ii) Differential fare structure of the rail and bus serviced 
I 

(iii) Long waitiIlg time for rail commuters services due to loll 
. I 

frequency of EMU services, I 

I 

(iv) The inadequate land use base along the Ring. II 

I 

(v) The inaccessibility of the Ring Stations to the mm~ 
I 

I ters. I 
I 

(vi) Availability of direct and more convenient DTC route1 
I 

One of the recommendations of the . Committee is extension ~ 
EMU services to the electrified rail corridors converging at Delhi 
New Delhi. It has been emphasized by the Ministry of ail a~ 
that the implementation of the action plan as suggested by the Cord 
mittee should be accepted as a package deal. It has further ee~ 
emphasized that no part of the action plan should be taken in i801a1 
tion because the reasons for the failure of the Ring are varied II 
Unless simultaneous action is taken by all concerned agencies: 
isolated investment will only result in further increase of liabilities] 

I 

In an inter-Ministerial meeting held in June, 1984 in Planning 
Commission. it was, inter aZic agreed that: II 

I 

(a) On the basis of experience gained the Ministry of RailwaYSI 
I may consider re-schedulingladjustment of the .frequencyl 

of the EMU services, if necessary, by replacing some of 
the conventional services on the radials as recommended 

I by the Committee; and 

(b) The Railways will come up with concrete proposals baeed 
on the recommendations of the Committee for investments 
required in the long run. 

Dlreetivea have been issued by the Board to Northern Railway 
tQ come up with specific proposals. 

The commissioning of EMU serviees on the ri ~ is the flnt ~  

in solving the problems of commuters of ~l i Metropolis whicb. 
otberwf&e will have remained unattended for many years to e m~ 
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leading to the same situation as is being encountered in Calcutta and 
many other growing cities. It may, however, be mentioned that 
eva with the extension ot the service. to the ra i~ the r ~ i  

Qot likely to be financially viable. Such projects are provided purel7 
on social benefit coDSiderations and incur operational 10SSEli 

as other su.burban services in Bombay, Calcutta and Madras and 
other countries in the world. 

ThiI has been seen by Audit. 

[Ministry of Railways (Railway Board's) O.M. No. M-BC-
PAClVIII209 (Pt. n), dated 15-4-1985.] 

Becom.mendation 

The Committee find that there is no prescribed percentage of 
ineflectives' for EMU, though for all types of coaches in pas-
senger service, a target of 14 per cent for 'ineffectives' is laid doWD. 
The Ministry of Railways have tried to justify the same on the 
ground that as the operating conditions for DC & AC EMU suburban 
services are different between the suburban areas of Bombay, Cal-
cutta, Madras and Delhi, no uniform norms of "ineffectives" in 
respect of EMU stocks could be laid down. Even if it were so, the 
Railway Board should have laid down different targets for different 
suburban areas 80 that Jhe actual performance as against targets 
eould have been judged. The Committee recommend that this 
iJhould be done at least now without any delay. 

[5. No. 12, (para 1.93) of 209th Report of P.A.C. (1983-84) vn 
I.ck Sabha.1 

AetioD Taken 

It has been decided that the permiss:ble ineffective percentage for 
EMU trailer coaches should be the same as laid down for conven-
tional coaches 1. e. 14 per cent and in regard to motor coaches, 
though the ineffective percentage is likely to be higher than that of 
trailer coaches, the same should be kept as low as possible prefer-
ably to the level as that of the trailer coaches. Inc;tructions have 
accordingly been issued to the Railways vide this Ministry letter 
No. 83 [E1ecl (TRS)I445il dated 14.11.1984 (copy enclosed as 
Anne%Ul'e) . 

This has been Been by Audit. 

[Ministry of Railways (Railway Board's) O.M. No. B4-'BC-
PAClVIII209 (Pt. II) dated 1-7-1985:11)-6-19'35J 
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COpy 

GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

(RAJLWA Y BOARD) 

ANNEXURE 

No. 831Elec (TRS)I4-i511 New Delhi, Dt.: 14.11.84 

The General Managers (Elect), 
Central, ~tem  Northern, 
Southern, South Eastern and Western Railways. 

SUB: Ineffective percentage fOT EMU Stock 

It has been decided that the permissible ineffective percentage for 
EMU Trailor Coaches should be the same as laid down for conven-
tional passenger coaches i.e. 14. per cent. 

In regard to the Motor Coaches, thou'gh it is recognised that the 
ineffective percentage is likely to be higher than that of trailor 
coaches, Board desire that the same shOUld be kept as low as possi-
ble preferably at the same level as that of trail~r coaches. In order 
to achieve this target the Railways will have to modernise repair 
and overhaul methods and procedures, in sheds as well as in the 
workshops, commence second shift working, wherever desirable and 
create adequaie pool of unit exchange spares incluDing pre-wired 
panels etc. The down time of motor coaches can be substantially 
reduced in the sheds bv ~e erati ~ adequate pool of spare moto-
rised bn(1ies, In AOHI'Pnf{ ~l  thp. overhaul time can be consMer-
ably reduced by the above methods. 

Board therefore, desire that the Railways should examine the 
existing repair and overhaUl practices in detail and lay down mo-
dern maintenance practices, testing procedures and met ~  of work-
ing in order to achieve the tal'l!et of 14 per cent in case of motor 
coaches also. A r"p0l't indicatint! the proposer! artions to achieve 
the above objective should be submitted to the Board early. 

Sd/-
(It. S. SHARMA), 

Jt. Di,.ector. El.eetric41 (Traction), Railway Botsrd. 

ReeommendaUOIl 

From a cOmparison of the position of the ineffective EMUs in tHe 
Central and Western Railways, the Committee Dote that the per-
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centage of "ineftectives" on Central Railway of motor coaches and 
trailor coaches has been between 16 to 25.9 and 15 to 17.5 during 
the years 1980-81 tu 1983-84 (1st quarter) against the percentage of 
10.5 to 11.8 and 9.0 to 9.7 for the same in Western Railway. The 
Ministry of Railways have informed the Committee that the in-
effective percentage of indigenous motor coaches of Central RaiJ-
way is comparable with that of Western Railway and that the 
same is, however, much higher for imported stock. 

[So No. 13. Para 1.94 of 209th Report of P.A.C. (1983-84)-VII 
Lok Sabha] 

Action Taken 

Observations of the Committee are noted. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board's) O.M. No. 84-BC-
PAC/VII/209 (Pt. II) dated 15-5-1985.] 

Recommendation 

The Committee find that there had been excessive overloading 
of EMU motors specially during peak hours, resulting in high "in-
effectives" of motor coaches. The condition of coaches in service 
over 20 years so much deteriorated due to this overloading as well 
as ageing of equipment that 82 of such motor coaches developed re-
verse camber involving major body repairs for r l ~  period 
during 1979-80. The Committee are surprised to learn that al-
though the RSDO recommended in 1978 that the booked speed of 
suburban trains be reduced from 72 km. ph. to 65 km. ph. this 
reduction in speed was made effective from May, 1982 only. The 
Committee would like to be informed of the reasons fOr this. 

[So No. 16, Para 1.109 of 209th Report of P.A.C. (1983-84)-VII 
Lok Sabha] 

Action Taken . 

For the same number of rakes available for traffic, the reduction 
in speed from 72 km. ph to 65 km. ph would have reduced 
the number of trains per day. The availability of rakes during 
four years, between 1978 to 1982 was much less due to non-receipt 
of new rakes on one hand and the retirement of about 10 rakes on 
the other, on age-cum-condition 'basis and also on account of dama-
ges which occurred mainly due to public agitations. Because of this, 
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~ e ati  of scheduled trains were already taking place. ~ 
duetion in speed from 72 km ph to 66 Jan ph would have raduee4 
the number of trains further causing more disoontentm.ent among 
c:ommuters which might have given rise to further public agita-
tions and consequent damage to rakes. This was, therefore.. cle-
layed t10 the extent possible. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board's) O.M. N-o. 84-BC-
PACjVII/209 (Pt. II) dated 15-5-19M.J 

Recommendation 

'!be Committee observe from the Audit paragraph that EMU 
coaches had also to be stabled for long periods at Kurla car ~  due 
to non-availability of materials such as tyres, wheels and traction 
motors. During the period January 1979 to February 1981, about 
Z5 coaches were stabled for periods in excess of 100 days in each 
case. The Committee· recommend that· steps to keep adequate 
stocks of these items should be taken. The departmental capacity 
of 5 to 6 armatures rewinding per month was inadequate to cope 
with the actual arisings ot the order of 7 to 8 armatures per month. 
The Committee are unhappy that the Railway administration did 
not even programme on regular basis the off-loading of the addi-
tional requ.irements of re-winding of armatures either to trade. or 
on the BHEL, thereby contributing to higher percentage of "in-
~ e tive  among EMU motors. During 1979-80, out of 70 arma-
tures 43 were got rewound from the outside firms. However, with 
the commissioning of Nasik workshop, rewinding works are not to 
be awarded now to the outside firms. The Committee are con-
cerned to find a steep rise in the level of arisings of armaturel of 
EMU traction motors for rewinding frOm 142 in 1981-82 to 204 in 
1982-83. The Committee recommend that the Railway Board 
should go into the causes for increase in the level of arising of arma-
tures for rewinding and take necessary remedial measures. 

[S'-No. 18, (para 1.111) of 209th Report of P.A.C. (1983-84)-VII 
Lok Sabha.1 

A~ti  Taken 

The observations of the Committee are note. ~ arisings of 
amatures needing rewinding were of the order of 5 to 7 per month 
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durlng 1979-80-81 period. The arisings beyond this period are as 
follows:-

1981.082 
'1982-83 
1983-M 
1984-85 
(First quarter) 

ANings!month 
11.9 
17.0 
15.8 
10.0 

Adequate capacity i. now available in the Traction Motor Re-
winding shop at Nasik to meet this workload. The capac it, will be 
further increased (In Central Railway' to meet the demand, if re-
quired. 

Thls has been Been by Audit. 

[Ministry of·Railways (Railway Board)'s OIM. No. M-BC-PACI 
VIII209 (Pt. II) dated 15.5.1985] 



CHAPTER m 

RECOMMENDATIONS/OBSERVATIONS WHICH THE COM-
MITTEE DO NOT DESIRE TO PURSUE IN THE LIGHT OF THE 

REPLIES RECEIVED FROM GOVERNMENT 

Recommendation 

The Committee find that between 1975-76 and 1978-79, there was 
practically no addition to the stock of the EMU coaches because ·of 
the indecisiveness of the Ministry of Railways. In June, 1974;. the 
Ministry of Railways (Railway Board) placed an order for 76 DC 
EMUs on M/s. Jessops and Company, a Public Sector Undertaking. 
However, in December 1975 the order was withdrawn from M/s. 
Jessops and Company as it was decided to utilise the capacity of the 
Integral Coach Factory and Bharat Earth Moves Ltd. The order was 
not restored inspite of request of M/s. Jessops that they had made 
arrangements for steel procurement. 

What is really surprising is that although the order with M/s. 
Jessops was cancelled no firm order was placed on the Integral Coach 
Factory. Only a letter of intent was issued. The result was that 
the I.C.F. did not manufacture a single coach. The same order was 
again restored to Mis. Jessops in November, 1977 alongwith an 
additional order for 17 EMUs in December, 1977. However, as M/s. 
Jessops had diverted their labour force to other purposes, it took 
them considerable time' to restart the production of EMU coaches 
with the result that the delivery of these coaches has been consider-
ably delayed. While in 1980-81, Jessops produced only:3 EMU coa-
ches, in 1981-82, they produced 31 and in 1982-83, 43 coaches against 
their full capacity of 72. From these facts, the Committee cannot 
but conclude that the decision to cancel the orders with M/s. Jessops 
in December 975 was ill-conceived and there has been a complete 
absence of perspective planning, foresight and realistic appraisal of 
production capacity of ICF on the part of the Ministry of Railways. 
If the RailwaY\'l now find themselves saddled with a large number 
of overaged coaches, ~ ey are t em elv~ to blame. The Committee 
desire that such lapses should not recur. 

[So No.4 (Para 1.70) of 209th Report of P.A.C. (1983-84)-
VII Lok Sabha] 

30 
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Action Taken 

During the period from 1975-76 to 1978-79, MIs. Jessops and the 
Integral Coach Factory had manufactured 123 and 83 DC EMU coa-
ches respectively. The production at Jessops during 1978-79 was nil 
and IeF had also not produced any DC EMU stock during 1977-78 
and 1978-79. During this period, while Western Railway was ina 
position to increase its holding from 49 rakes at the end of 1976-76 
to 62. rakes as· on 31-3-1979, the Central Railway could augment its 
holding only marginally from 67 rakes to 70 rakes after meeting the 
replacement requirements. 

The'letter of intent pertaining to 76 DC EMU coaches on Mis. 
Jessops was withdrawn in December, 1975 consequent upon the deci-
sion taken in the inter-Ministerial meeting held on 21-10-1975 due to 
constraints of funds. After cancellation of the letter of intent on 
Jessops, another letter of intent was given to Integral Coach Factory 
which was subject to manufacture only on the. availability of funds 
and traffic requirements .... Besides, ICF had also to undertake manu-
facture of BG AC EMU stock for Eastern and South Eastern Rail-
ways and Southern Railway where the EMU services were intro-
duced on 14-4-,1979 on B.G. system. 

The order for manufacture of 76 DC EMU coaches was restored 
in November, 1977 alongwith an additional order for 17 EMU coa-
ches in December, 1977 as a sequent to the request made by the 
Ministry of Heavy Industry and the J essops. The cancellation of the 
letter of intent of 76 DC EMU coaches on Jessops in December, 1975 
was only as a result of the decision taken in the Inter-Ministerial 
meeting held on 21-10-1975 more due to the contraint of funds than 
due to the lack of planning. 

This has been seen by Audit, 

[Ministry of Railways (Railway Board) 's a.M. No. 84-BC-PACI 
VII/209 (Pt. II) dated 15-5-1985] 

Recommendation 

The Committee find that as per the terms of the contract, electrics. 
steel and whee1sets, which are free supply items, were to be supplied 
by the Ministry of Railways to Mis. Jessops and against tlie total 
order of 239 EMUs, 81 sets of electrics were required to be supplied. 
The Committee note that the Ministry of Railways placed order on 
BHEL only in February 1979 for supply of 52 sets against their r~
ireme ~ of 81 sets with delivery schedule at. the rate of 6 sets in 
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1979-80, 26 sets in 1980-81 and 20 sets in 1981-82. However, the BHEL 
had supplied only 20 sets upto the end of March 1982. Anticipating 
a short-fall iA the requirements of ele tri~ a contract was placed by 
the Railway Board on a Japanese firm in June 1980 for the balance 
requirements of 29 sets of electrics throu.gh BHEI.. It ia not clear 
to the Committee as to why the order on BHEL for supply of elec-
tries was placed. only ill February 1979. Had the Railway Board 
sheWJl the prudence eJ(pected of it and placed oreiers for electrics 
aimultaBeously with the BHEL in November 1977 when the. order 
was re-transteaed to JfiSOpS along with an order fot additional 
numbers, the scarce foreign exchange now being speDt on procuriDg 
29 electrics from abroad could have been saved. The Railway Board 
have tried to justify their decision to import these electrics on the 
plea that the BHEL was produeing eleetrics of a design which was 
about 20 years old and by importing these electri1:s 1)f moclenl tech-
. nology, BBEL would get the right to manufacture -the electrics of 
new design as it has been stipulated in the contract that the Japanese 
Arm would pass on the more modren and reliable design of eleetries 
to the BHEL. In the view of the Committee, this is nothing but an 
afterthQught 8ftd a belated attempt to justify their lapse. The Com-
mittee l'ftOmmend that failure em the part of Ministry of Railways 
to order these electrics with BHEL in time should be enquired into 
and responsibility for the same fixed. 

[So No. 7 (Para ~  of 20ith Report of P.A.c. (1983-14)-
~ VII Lok Sabha] 

Action Tak_ 

When the letter of intent of 76 DCjUlU was re.-tranafeaed to 
Jessop in December, 1977, ICF was asked to make advance arrange-
ment for the supply of Electrics from BHEL. Accordingly, ICF 
placed a letter of intent for supply of 32 sets ofelectrics en BHEL 
within four months i.e. on 19-4-1978 and this quantity was subse-
quently increased to 52 sets vide Board's letter of intent dated Feb. 
1979 with the following delivery schedule: 

1979-80 6 

lQ80-81 - 26 

1881-82 - 30 

The question of meeting the entire requiremeDt eI. &1 seta of 
electrics was taken up with Secretary, Wnistry of Heavy IDdUtSU:y 
and BHEL by Board in March '78 tncle Board'. letter No. 'UIBS 
(WTA) 1 1421 Jessop 1 EMU 13 dated 1-3-1978 Uld 29-3-1978. In response 
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to this, the Chairman, BHEL indicated that the earliest they could 
commence supply of electrics was from Jan. 'SO @ 2 sets per month 
and what they could give only 6 sets during 1979-80 and 24 sets in 
1980-81 subject to corresponding deduction in supply of 6 sets of ACI 
EMU electrics for 79-80 and reduction of production of AC/EMU 
electries from 30 sets to 24 sets in 1980-81. 

Import of DC/EMU electrics was considered in view of BHEL's 
inability to meet Railway's requirement during 76-79, ~  even 
on long term basis upto 31-3-83, shortfall between Railway's require-
ment taking into consideration Jessop's capacity and BHEL's supply 
of Electrics was expected 29 sets to 41 sets. Thus ordering of e1ec-
trics on import was not due to delayed vera ~ eri  of elect.. 
rics on BHEL, but this was due to BHEL's inabil1ty to meet Rail-
way's requirements as foreca5t. 

In view of the position clarified above, the Ministry of Railways 
do not find any officer responsible for delay in ordering the electric. 
on BBEL. 

This has been seen by Audit. 

fMinistry ot Railways (Railway Board's O.M. No. 84--BC-PAC/ 
VII 209 '(Pt. II) dated 15/16-5.19841 



CHAPTER IV ..... 
RECOMMENDATIONS/OBSERVATIONS THE REPLIES TO 
WHICH HAVE NOT BEEN ACCEPTED BY THE COMMITTEE 

AND WHICH REQUIRE REITERATION 

Recommendation 

The Committee have been informed that the main reasons for 
this unsatisfactory performance is large holding of over aged EMU 
rake!> on the Central Railway. The Committee find that as on 
15--3-1984, out of 73 rakes with the Central Railway for suburban 
traffic, as many as 18 (67 coaches) were overdue for replacement 
having passed their codal life of 25 years. The Ministr-; of 
Railways have pleaded that these rakes. could not be re-
placed because of shortage of funds. The Committee, how-
ever, do not find this argument convincing in view of the 
fact that even the funds allocated for purchase of EMUs 
were not fully utilised. In 1978-79, against the provision of 
Rs. 132 lakhs for the purpose, not a single rupee was spent and 
in 1979-'80, 1980-81 and 1981-82 out of the funds allocated for the 
purpose, Rs. 68.6 lakhs, Rs. 788 lakhs and Rs. 274 lakhs respectively 
remained unspent. According to the reply of the representative if 
the Ministry of Railways given during evj.dence, due to overall 
inadequate allocation of funds for rolling stock these funds were 
diverted for the purposes. This, in the opinion of the Committee is 
highly disturbing. The Committee are unhappy that while on the 
one hand a vital service like the suburban service which caters to 
a large number of commuters in a city like Bombay was allowed 
to deteriorate because of shortage of EMU coaches, the funds allotted 
for the purpose were diverted to other purposes. 

[So No. 13 (Para 1.69) of 209th Report of P.A.C. (1983-84) 
VII Lok Sabha)] 

Action Taken 

As on 15-3-1984 the holding of EMU rakes on Central Railway 
was 73 rakes out of which 158 coaches, belonging to old imported 
stock, had completed codal life of 25 years. The Ministry of Rail-
ways have, however, decided that the EMU Coaches will not be 

34 
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replaced merely on the basis of codal life of 25 years. ~ la eme t 

will be done instead on condition basis decided by competent 
personnel. • 

The delay in supply of DC/EMU coaches to Central Railway was 
caused by constraints on funds in 1975-76 and 1976-77 (and not in 
1978-79 and beyond) and time taken by Mis. Jessops to resume 
production of DC/EMU Coaches after an interruption of production. 

The funds allotted to DC/EMU stock in subsequent years were 
utilised for other rolling stock only after ascertaining the inability 
of Jessops to utilise the provision of funds to the extent provided 
for. Thus, it was not a case of diversion of funds but the utilisation 
of available funds in the best possible manner consistent with the 
utilisation of capacities of various manufacturers .. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board's) O.M. No. 84-BC-
PAC IVIII 209, dated 1-7-1985110-6-1986] 

Recommendation 

The Committee observe that the deliveries of these coaches by 
Mis. Jessops were to commence from 197s;.79 and were to be com-
pleted by 31 March, 1982. In this connection, the Ministry of 
Heavy Industry have stated that the order for 239 coaches was re-
ceived by them in November 1978 (Not in November 1977 as stated 
by the Ministry of Railways) with the stipulation that the delivery 
should commence within 12 to 14 months, i.e., by January 1980 and 
completed by 31 March, 1982. As Jessops had an installed capacity 
of 72 EMU coaches per year and at least 40 months were required 
to complete this order of 239 coaches, it was not possible to 
complete the order by 31 March, 1982 i.e., within 27 months from 
the date of placement of order. This shows that before placing the 
order for enhanced supplies on the J essops the Ministry of Rai1-
ways (Railway Board) had not satisfied themselves as to the capa-
city of· the Mis. Jessops to supply as per schedule. It is also not 
clear as to why Jessops had agreed to the above date of delivery 
when they did not have the capacity to do so. As it turned out, 
Jessops could supply only 3 EMU coaches in 1980-81, 31 in 1981-82 
and 53 in 1982-83 and they are now expected to complete the order 
by June 1985. The main ;reason for delay in commencing the deli-
very as stated by the Ministry of Heavy Industry, was delay in 
receipt of free supply items such as steel, electrics, traction equ;p-
ment and wheel sets of motor coaches from the Railways. In this 
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connection, the Chairman and Managing Director, Jessops inform-
ed the Committee during evidence that the steel and elect,rics which 
were to be supplied by the Railways by April 1979 and September 
1979 respectively were received by them in October 1979 and Janu-
ary IPSL It is distressing that the Ministry of RaiLways did not 
properly estimate the extent tn , which these free supply items 
w01.ll.d be required and failed to arrange their timely supply while 
plaeiug the orders for procurement of' coaches. 

[8. No.5, (para 1.71) of 209th Report of P.A.C. 1983-84 
(7th Lok Sabha) 1 

Aetioa Taken 

Order for manufactureGl 239 DCIEMUs on Jessopt wu ,placed 
In November 1978 with the delivery stipulation as per the offer of 
Jessops only as given below: 

A. "DeJ:ivery of the above stock shall be commenced not later 
than 12114: months from the date Of the order and at the 
rate of 9 coaches per month and to be completed not 
later than 31.3.B2.w 

The Ministry. of Industry has advised that prior to 1976-77 the 
annual ~a a ity of Jessops for manufacture Of DCjEMUs was 108 
which was reduced to 72 DC/EMUs in 197fr77 and that Ws. Jessops 
had accepted a delivery @ 9 coaches per month on the consideration 
that they had a capacity of 180 MG coacher against which they had 
a pending order of only 85 Ev Pus scheduled to be completed by 
February 1979 and the capacity could be utilised for production of 
EMUs. It is also stated that this delivery was based on the speclftc 
condition that adequate quality of steel in matched sets would be 
made available by Railways by April 1979 and of' wheel seta and 
traction equipment by e tem~ 1979. ' 

It may be stated at flhe V«y outset that DO sueh eondition u at 
'A' ~ lada place in the -ce&traet, thOU«h by implicatioa as the 
tint set Of EMU coach was to be ez.pected by February 1988 (14 
mcm:tha fr.om November 1978 when the order was placed) some 
sieel. in matching sets sAould have been S1IlppUed. in 1979 and wheel 
seta and traction. equipment latest h,' end of 1979. As the or. 
f9r tBee supply items can, however, be plaeed. only after placement 
of 8l'der OIl Jeaops immediate actien thetoeafter was takeft. and 
r e~ 011 MI-. Britiah Steel CGrpo.ration, U.K. and Mis. Sumltome, 
Japan for  supply of wheels and axles for manufacture of motor 
0N0h whee! lets were placecl 011 6-8-79 and 21-8-'19 respeetively. 
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The supply of electrics was arranpd from BHEL and delive,ry 

monitored in tripartite meetings held between Railway Board, BHEL 

Mct JeI80ps about which the position has been explaifted in detail 
iacemments of para 1.73. 

It needs, however, to be mentioned that 8i indicated in the 

Annexure attached to para 1.73, steel fOr 50 coach sets, wheelsetl 

for 50 trailor coaches and electric traction equipment tor 12 sets 
had been received in 1980-81. Thus" while no motor coach wheelset 

had been supplied on account of reasons explained in the preceding 

para, the firm had sufJlcient materiaL to supply 50 traUor coaches In 
1980-81. The firm, however. supplied only 3 Nos. of. traiIor coaches 

in that yea,r. Further the entire quantity of steel; motor coach 

wheel sets for 15 coaches; trailor coach wheelsets fOr 58 coaehes and 

8 sets of traction equipment 'were supplied to the firm in 1981-82. 

Thollgh the firm even here could have supplie4 8 number 

of motor coaches and 58 trailor coaches, they supplied only 

4 motor coaches and 27 trail~r coaches during 1981-82. 

Again, while a further supply of wheel sets f()r 15 coaches, 

wheels for 50 sets of trailor coach and 13 tractiw equip-

ment was made in 19&2-83, the firm supplied ooly 43 coa-
ches (16 motor coaches and 27 trailor coaches). ThUs although steel 

for entire order of motor coach wheelsets fOJ." 30 motor coaches 158 

trailor coach and 33 sets traction equipment had been suppUed to 

the firm upto 1982-83, the firm could deliver only 57 trailor coaches 

and 20 motor coaches upto this period. It will not therefore, be 

correct to assume that the entire delay in production in Jessops 

works was on account Of delayed supply in matching free supply 

items. It would be appreciated that the supply of "free supply 

items"' has by and large to be made keeping pace with the produc· 

tions as it is not prudent to block the entire money in advance and 
rupplies against this order have by and large been made keepil'l, 

in view this aspect. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) 's O.M. No. 84-BC· 
PAC Ivn 1209 (Pt. II) dated ~  
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Recommendation 

It is also seen from the Audit paragraph that by the end of March 

1982, the Jessops could supply only 21 coaches of which only one was 

motor coach and thus no rake could be formed out of the new coa-

ches till November 1982. In this connection, the Ministry of Heavy 

Industry have stated that upto the end of January 1982, Jessops 

had received only 9 sets of motor coach wheel-sets from the Rail-

ways to complete production of coaches upto March, 1982 as wheE"1 

sets, a free supply item by Railways, required a lead time of about 2 

months. Jessops could achieve a production of 34 coaches (30 

trailer coaches and 4 motor coaches) only. The Committee woulii 

like to be apprised of the reasons for delay in supplying the free 

supply items in particular steel wheel-sets, etc . . 
[So No.6, (Para 1.72) of 209th Report of P.A.C. ~ ' 

Lok Sabha)] 

Action Taken 

The supply position of steel and wheel sets is given in the Anne-

xure. From the statement, it could be seen that orders for supply 

of steel and whee1sets were placed on firms quite timely. However, 

there were certain delays of slllPply of wheels by British Steel 

Corporation partly due to strike in their works and partly due to 

technical clarification required by them from R.D.S.O. After receipt 

of wheels, these were to be assembled in railway workshop after 

pressing the gearwheels which were to be supplied by BHEL along-

with Electric Equipment for making the complete motor coach 

whee1sets. 

It is however, to be seen that MIs JessoPs' could not manufacture 

motor coaches to the extent of 9 motor coaches, for which free sup-

ply item of whee1sets was supplied to them upto Jan. '82. Against 
9 sets of, motor coach wheelsets supplied to Jessops by Jan. '82, 

Jessops could produce only 4 motor coaches. ~ 

This has been seen by Audit. 

[Ministry of Railways (Railway Board) '8 O.M. No. 84-BC-
PAclvnl209 (Pt. II) dated 15116-f,-1985\ 
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Recommendation 

The Committee note that the existing Car shed at Kurla, looking 
after the electrical portion of POH, was the only shed for the day 
to day running repairs. This shed had capacity to maintain only 508 
EMU coaches. Keeping in view the increase in holding of coaehel 
to over 500 and the need to give relief to the existing car shed, the 
Committee of 1972 referred to above, recommended setting up of a 
separate shed at Kalwa for day to day repairs. The Cummittee are 
surprised to find that thQugh the Central Railway administration 
included it in its works pro'gramme for the year 1974-75 so that 
the repair facilities could be made available by April, 1977, the 
Railway Board approved this project in three phases in 1974-75, 1976-
77 and 1980-81 works programmes, which has delayed the augmenta-
tion of repair facilities for EMU upto 1981-82 and failed to give any 
relief to Kurla car shed. The Committee would like to know the 
estimated and actual cost of this project and the time by. which 
the project is likely to be completed a'S well as the reasons for delay 
in the execution of the project. I 

[So No. 17 (Paa 1.110) of 209th Report of PAC (1983-84) (VII 
Lok Sabba)] 

Action Taken 

The estimated cost and actual upto .31.3.1984 of the two stages 
of Phase I of the work viz. IA and IB already sanctioned for aetting 
up repairlmaintenance facilities at Kalwa Garshed are given below: 

(Re. in lakhe) 
.------- ------ ----_ .. _----------

JA 
18 

.. _---
Phase IA & IB have already been completed. Estimates for Phase 

Ie of this work amounting to Rs. 257.46 lakhs is under processing in 
Board's office. The work would take about two years to be complet-
ed after sanction of the estimates subject to the availability of funds. 

Paucity of funds has been the reason for delay in the execution 
of this work. 

This has been seen by Audit. 
[Minitltry of Railways (Railway Board) 's O.M. No. 84-BC-PACI 

vn 209 . (Pt. II) dated 1&-5-1985] 



CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHICH 
GOVERNMENT HAVE FURNISHED INTERIM REPLIES 

Recommendation 

The Committee note that the Omtral Railway suburban erv ~e  

in the harbour section from Bombay VT presently tenninating at 
Bandra were running upto Andheri tri4 Mahim and Bandra on the 
Western Railway till March 1956. This service which was very p0-
pular and of immense benefit to the commuters as it avoided change 
of route at the busy inter-change point at Dadar, was discontinued 
and terminated at Bandra for want of line capacity in 1956. In 
August 1977 a project for extension of Central Railways suburban 
services upto Bandra and Khar road statibns for connecting the Cen.-
tral and Western RaHway suburban services through a flyover was 
sanctioned by the Railway at a cost of Rs. 11.22 crores. The pro-
ject, originally scheduled to be completed wtihin 36 months, was ac-
tually completed in September 1983 and commissioned in October 
1983 only. The Committee have been informed that the delay in 
execution of this project was mainly due to delay of about 15 months, 
in acquisition of private land having religious structures, execution 
of certan additional works involvin'g materal modifications at Andheri 
to remove the inadequate facilities for receiving and despatching of 
harbour branch trains which took an -extra period of 7 months and 
carrying out the work only through nights under traffic blocks with-
out disturbing the intensive commuter traffic on Western Railway re-
sulting in completion of work of this portion by the contractor only 
by August 1980. Besides the above reasons for delay, fresh tenders 
had also to be invited and new contract awarded in December 1981. 
The Committee feel that all these reasons could have been foreseen 
by the Railwav authorities and necessary steps taken to avoid the 
delays. BecauSe of this lapse on their part, the commuters in Bom-
bay were deprived of an essential facility for considerable period, The 
Committee would like to express their unhappiness over this laC'k nf 
proper la i ~ on the part 'Of Railwavs, Thp Ct)l1lmittep. wo'ud like 
to be informed of the estimated cost, aduals, time over run in execu-
tion of this flyover and comnensation. if anY, paid to the previous 
contractor. They would also like to know whether the construction of 

41 
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this Byover has resulted in increasing the efficiency of the Central 
Railway and if so, to what extent . 

. [So No.9 (Para 1.75) of 209th Report of PAC 1983-84 
(VII Lok Sabha)] 

Action Taken 

The observations of the Committee have been noted. Replies to 
the specific points raised by PAC are as under:-

(a) Original estimated cost (1977) 

(b) Second revised estimates cost 
(I>ecember, 1982) 

Rs. 6.92 crores 

Rs. 11.22 crores 

The Bandra Byover has been completed and opened to traffic on 
1.10.1983. The completion report has not been drawn as the ac-
C'OUnts are being finalised It is, however, expected that the antici-
pated actual expenditure will be about Rs. 11.21 crores. 

(c) Time over-run: The contract was awarded in October 1978 and 
the work was required to be completed by February, 1981. Subse-
quently second revised estimate including additional facilities was 
sanctioned. Additional period of 7 months was required to provide 
these facilities. The work was actually completed and commissioned 
on 1.10.1983. The time over-run with reference to the 2nd revised 
estimate is 15 months. 

(d) No compensation has so far been paid to the previous contrac-
tor. • i 

..\ 

The contractor has however, preferred claims amounting to Rs. 
23.72 lakhs. These have been referred to the arbitractors on 28.1.84. 
Further position will be advised to PAC in the course. 

(e) The purpose of flyover was to extend Bombay VT-Bandra ser-
vices to Andheri and after commissioning the flyover 15 Up and 15 
Dn trains are being operated over the flytlver. 

This has been seen by Audit. 

[Ministry of Railways (Railway Board)'s a.M. No. 84-BC-PACI 
VII 209 (Pt. II) dated 15-5-1985] 
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RecommendatioB 

The. higher percentage of EMU coaches under repairs of periodical 
overhaul (POR) on the Central Railway is mainly due to lack of cen-
tralised periodical overhaul and running repair facilities on that Rail-
way. Running repairs and POH of electrical portion of EMUs is under 
taken at Kurla car shed whereas POH of mechanical portion is attended 
to at Matunga located at a distance of 5 kms. The Committee are 
concerned to note that due to problems of coordination and delay in 
movement and of coaches, the Central Railway takes 58 and 36 days 
for POH of a motor and a trailor coch respectively as against 17.5 
days and 12.5 days in the Western Railway. What is surprising to the 
Committee is the fact that the transit time between the two"shops alone 
which involves a distance (If 5 kms. accounts for a delay of 11 days 
per coach. The Chairman, Railway Board was candid enough to 
admit during evidence that the transit time 'is on a high side' and ''to 
cover the distance between these two places it might take two days 
or oIle day." How dearly this lapse on the part of Central Railway 
is costing the public exchequer can be seen from the fact that a rerluc-
tion of 13 days in the existing time of POH per coach would result 
in an extra earning of Rs. 1.37 crores 'per year, besides improving 
performance of the Railway. It raises the J;:omprehension of the Com-
mittee how this state'of affairs has been allowed to continue for so long. 
The Committee, therefore, recommend that the reasons for this delay 
in transit should be looked into and till the entire work is centralised 
at Matunga the transit time should be brought down to a day or so 
against 11 days at present. 

[So No. 14, (para 1.95) of 209th Report of PAC (1983-84)-
MI Lok Sabha)] 

Action Taken 

The observations of the Committee are noted. As advised the 
centralised POH facilities have now been set up at Matunga Work-
shops. As regards the transit time of the POH coaches, it is submitted 
that the period of 11 days represents the' total time taken for all coaches 
given POR during the month and not the transit time of one coach. 
The transit time per coach on this basis comes to 0.35 days and 0.22 
days in 1980-81 and t 98 t -82 respectively. Central Railway has been 
instructed to monitor the transit time and reduce th,js period further. 
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Au(iit Observation 

"The action taken -note on Para 1.95 is, however, still under 
reference with D.A.ICentral Railway and our remarks, if 
any! would follow." 

[Ministry of Railways (Railway Board}'s O.M. No. 84-BC-
PAqVII1209 (Pt. m dated 5-5-1985] 

Recommendation 

The Committee find that during 1970-71, a Committee of Engi-
Beers appointed by the Railway Board had recommended that the 
POH be centralised at Matunga on Central Railway as this would re-
duce the POH period by at least 13 days. Though these recommen-
dations were accepted by the Railway Board in 1978, it did not ap-
prove the execution of the scheme as proposed by the Central Railway 
estimated to cost Rs- 5 crores in 1974-75 and 1975-76 works pro-
gramme owing to' constraint of funds. In the meantime, some running 
repair facilities at Kurla and Kalwa Car shed were augmented in the 
hope that this would reduce the time taken in POH work. However. 
in actual practice, this leu to further delay. Hence a Committee ~  

the General Managers of Western and Central Railways was ap-
pointed in .:rune, 1978 to examine the scheme de novo. The Com-
mittee are surprised at this decision. As the recommendations of the 
earlier Committee were already accepted by the Railway Board in 
1973, it is not clear as to why in June 1978 a Committee of two 
General Managers of Central and Western Railways was again 
appointed to examine, de novo the merits of the scheme. In 
the opinion of the Committee, this hat only unnecessarily 
delayed the approval of the scheme till June 1979 apart 
from escalation in estimated cost from Rs. 5.00 crores to 7.40 
crores which, in actual practice, may turn out to be much more. 
As the matter has already been much delayed, the Committee desire 
that the recommendations of the Second Committee of General Mana-
gers should be implemented without any further loss of time. In this 
regard, the Chairman, Railway Board had assured the Committee that 
all the work on centralisation of POH facilities at Matunga would be 
completed, by the middle of 1984. The Committee hope that this 
assurance would be kept. The Committee desire that they should be 
informed by July 1984 about the completion of this project. The 
Committee further desire that the number of days for POH should be 
redued to-a period of 15 days, as laid down by the Railway Board,_ 
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so as to enable the Central Railway to provide better service to com-
muters. 

[SI. No. 15 (para 1.96)·of 209th Report of PAC-1983-84 
(VII Lok Sabha)] 

Action taken 

The recommendations of the Second Committee of General Mana-
gers have been implemented. The work of centralising the POH of 
EMU rakes was sanctioned in 79-80, as a part of Phase I modernisa-
tion of Matunga Workshop. EMU rakes are being given celltralised 
POH attention with respect to their mechanical and electrical repairs 
in Matunga workshop. Action has also been taken to set up over-
head equipment testing a~ilit e  at Matunga for trial of EMU rakes 
after POH attention. This work will be completed by the eOd or 
Jan. '85. 

2. The project of centralisation of EMU POH activities entails 
reduction in POH days in Matunga workshop from 3S to 26 working 
days. This objective has since been achieved for the rakes beiDg 
POHed in Matunga workshop. However, further efforts continue to 
improve on the repair days for POH. 

This has been seen by Audit who have stated that the matter is 
under examination in consultation with Director of Audit, Central 
Railway. 

[Ministry of Railways (Railway Board)'s O.M. No. 84-BC-
PAC!VII!209 (Pt. II) dated 20-4-1985] 

NEW DELHI; 

10 Novmber, 1986 
Kartika ~ ~a a ~ 

E. A YY APU REDDY, 

Chairman, 

Puolic Accounts Committee. 



PART 11 

Mm01'ES OF THE 17TH SITTING OF THE COMMITTEE ON 
PUBLIC ACCOUNTS HELD ON 11 SEPTEMBER, 1986 (F.N.) 

The Committee sat from 11.00 hours to 12.30 hours. 

PRESENI' 

Sbri E. Ayyapu Reddy-Ch4irman. 

Lok Sabha 

2. Shr.i J. Chokka Rao 

3. Sbrimati Prabhawati Gupta 

•. Shrl G. S. Mishra 

B. Shr1 Rajmangal Pande 

6. Shri H. M. Patel 

7. Shri S. Singaravadivel 

8. Shrl Simon Tigga 

9. Shrl Girahari Lal Vyas 

Ra.jya Sabha 

10. Shrl Bhuvnesh Chaturvedi 

11. Shri Ghulam Rasool Kar 

~  Shrt A. K. Antony 

13. Shri Nirmal Chatterjee 

1. Shri K. H. Chhaya-Chief Financial Committee Officer. 

2. Shrl Krishnapal Singh-Senior Financial Committee 
Of!tcer 

!. Shri Brahmanand-Senior Financial Committee' Officer 
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REPRESENTATIVES OF THE OFFICE OF C&AG 

1. Shri ~ 14. George-ADAI (Reports) 

2. Shri P. C Asthana-ADAI (Railways) 

3. Shri Gopal Singh-Joint Director (P&T) 

• • •  •  • 

3. ~r e Committee then considered draft Report on action taken 
. on recommendations co.lltaiud in their 209th Report (7th Lok Sabha) 
.. I 

regarding performance of suburban services of Central Railway and 
approved the draft Report with certain modi1icatiansas shown in 
Annexue II. The Committee decided to hold further evidence ill 

, '. . 
regard to Para 1.14 of the draf Report. 

4. ~ e Committee also approved certain modiflcat-.s .md other 
verba] changes arising out of factual verification by Audii. 

• • •  • .. 
ANNEXURE 11 

ModI/lt'tJtlons!ame1lllments nUIIle by tire Public .fccounts Committee In lire Drtift Repor, 
on QCtum taken on tire recommendlltlons ttontalMd I,. 209tA Rqort of lWIIle A.eroUlltJ Co"," 
miltee (7th Lok Sabho) regarding performance of suburban Ser.,ices of lire Centf'tll RmIWII,. 

--------------------------------------------------
Pal" Para 

6 1.10 

6 1.10 

Line 

9 Put condition basis within invertl'd commal to 
read 'condition basil' . 

.fdd the followilltf at the end: 

"'aDd arClUa' CBUtioo ,..,UJAI be takClli in rotalnlne 
the v ra~ coacbecr. The Committe. also desire t", OIIII'taiQ miaimam tdaiCl'l ..eet) norms must 
be. prescribed for retaininl the overage<! coaabes.'· 

.. _ ........ ---------------------------



MINUTES OF THE 10TH SITTING OF THE COMMITTEE ON 
PUBLIC ACCOUNTS HELD ON 25 SEPTEMl:iER, 1986. 

The Committee sat from 1500 hrll. to 1000 hrs. 

PRESENT 

Shri Girdhari Lal Vyas-ln the CluJir 

2. Shri J. Chokka Rao 

3. Shri R8l\iit Singh Gaekwad 

4. Shrimati Prabhawati Gupta 

S. Shri G. S. Mishra 

6. Sbri Vilas Muttemwar 

q. Shri G. Devaraya Naik 

8. Shri Rajmangal Pande 

9. Shri S. Singaravadivel 

10. Shri Simon Tigga 

11. Shri Nirmal Chatterjee 

12. Shri M .. S. Gurupadaswamy 

13. Shri Virendra Verma 

SECRETARIAT 

... 

1. Shri K. H. Chhaya-Chief Financial Committee l i ~r 

2. Shri Brahmanand--Senior .Finoncial Committee OlJjcer 

3. Shri Krishnapal Singh-Senior Financial Committee OfJicer 

REPRESENTATIVES OF THE C&AG OF INDIA 

1. Shri P. C. Astbana-Addl. Deputy, C&AG (Railways) 

2. Shri P. N. Mishra-loint Director (Railways) 

MINISTRY OF TRANSPORT (DEPTT. OF RIALWAYS) 

1. Shri Prakash N arain-Chairman, Railway &ard 

2. Shri S. K. Mitra-Adviser Finance 
3. Shri 1. P. Char--Executive Director (Store) 
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DEPARTMENT OF PUBLIC ENTERPRISES 

1. Shri V. K. Dar ~ retary 

2. Shri C. K. Sharma-Director 

Mis. JESSOP & Co. LTD. 

1. Shri S. R. Chaudhuri-Chairman and Managing Director 

2. Shri H. K. Sabhawmick-Divisional Manager 

3. Shri K. L. TUli-' Resident Manager 

2. The Committee in the absence of Chairman requested Shri 
, Girdhari Lal Vyas to act as Chairman for the sittIng under Rule 258(3) 
of the Rules of Procedure and Conduct of Business in Lok Sabha. 

3. The Committee considered the Joint Note submitted by the 
Department of Public Enterprises (erstwhile Ministry of Heavy 
Industry) and the Department of Railways and thereafter took up for 
consideration Para 1.71 of 209th Report (7th Lok Sabha). As in 
their note dated 22 September, 1986, the Ministry of Transport 
(Department of Railways) had tried to put whole blame for delay in 
supplying EMU coaches on Mis. Jess9PS and in the joint note both 
the Departments had agreed that while delay had taken place in the 
initial supply of free supply items by Railways, there have been pro-
duction delays in Mis. Jessops due to chain reaction and thus the 
delay in the final completion in the supply of 239 EMU coaCihes was 
on account of the Railways as well as Jessops. 

4. In this connection, the Secretary, Department of Public Enter-
prises stated during evidence : 

''What we had stated was from the point of vtew of our 
Department as to what were the reasons for delay and 
these items were mentioned in it, but what had been 
stated by the Railways, was naturally from their side. 
For this reason, there seemed to be difference in our 
explanation and their explanation. We have discussed 
the matter with Railways and prepared a Joint Note sub-
mitted to you and reasons for delay have been explained 
in detail in this Joint Note. It has been stated in it : 

"In view of the position explained in the above paras. It 
is felt that the delay in the final completion of 239-DC 
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EMU Coaches was on account of both the Railways as 
well as that of the Jessops." 

We tried to reconcile boh point of views in this (note)." 

When pointed out that this is not a question of reconciliation on 
points but a ques .ion of facts, the Executive Director (Stores), 
Department of Railways admitted that "the materials should have 
been made earlier with a reasonable period". In this connec jon 
Chairman, and Managing Director Jessops stated: 

" .... there was an order placed on Jessops in November 1975 
and that order was cancelled. This order was re-
transferred in November 1977 to Jessops. The earlier 
order of Jessops was completed by 1977-78 and in 
1978-79 only 15 coaches were made by Jessops. So 
lcssops had to divert its manpower, and jigs and fixtures. 
were taken out and when the new order came accepting 
the initial delay of the free issue of materials, obviously 
people were diverted, equipments were diverted. It 
ikas taken sometime for re-organising the whole thing. 
That was the reason why there was an initial delay. This 
I had explained in Para 1.47 last lime, when I appeared 
before the Committee. But, when subsequently the 
free issue of materials were received initially there· was a 
problem, but later the pOsition improved and production 
weal up. There were also certaiB areas, where we had 
this problem of three to four months delay. This is the 
point. Subsequently, there was some delay from our 
side also ...•... Obviously, whenever you take an order 
or given an order, that is, the lead time given, it does not 
form part of the contract." 

When the Committee desired to know whether the delay was due 
to lack of co-ordination, the Chairman, Railway Board stated: 

"There is a system of coordination in such matters where 
materials like free supply iems for wagon manufacture 
or coach manufacture is done. Thus the coordination is 
maintained. In this case also, there was a meeting I am 
told sometime in April, where We had touched this. point 
of free supply items by the Railways and why was it 
delayed. The delay was also COIl ceded because some 
items were to be imported from abroad." 
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Elaborating the point further, the Executive Director (Stores), 
Department of Railways stated : 

"Free supply of components in this contract consists of motor 
coaches, trailor coaches, wheel sets, electric traction 
equipments and out of that, because of steel, there was 
only a marginal delay. It arrived sometime in October, 
1979. Similarly, in trailor coaches also there was no 

trai ~~ but unfortunately, it was due to traction equip-
ment which was to be supplied by the BHEL whiCh had 
promised to give us about 52 by the end of 1981-82 and 
. o'rders had been placed in April 1978, but they could 
not keep pace with the deliveries. So we have to buy 
the axles. We have to buy the wheels. For these two 
items, ,we have placed the order on foreign firms. The 
axles came quite earlier, but unfor:unately, the wheels 
came somewhat later due to strike in the British firm. 
But the most essential part of it is that even if they had 
given it, we would not have been able to give them 
because there has been heavy slippage of supply by the 
BHEL. Mis. Jessops' have been meeting us frequently 
and trying to sort out whatever they could." 

In this connection, the Chairman and Managing Director, Jessops 
stated: 

" ...... We have a mechanism in that every quarterly we 
have a meeting among the Railway Board representatives 
and the represeptatives of the BHEL either at Delhi, 
Calcutta or Bombay. There is a reg1ol1ar coordination 
mee:ing where the minutes of  the meeting also are main-
tained." 

Giving the reasoDs for delay inexecution of the contract, he 
stated : 

" ...... The material consists traction equipment steel and 
wheel set. The traction equipment was delayed by 16 
months and the wheel sets by 25 months. The motor 
coach is only the driving unit." 

Explaining their position the Cbairman, Railway Board stated: 

' •...... If you really see from the angle what Jessop's repres-
entative in the Joint Note has made a reference to para 
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1.47 where they have talked about the chair re~ ti  

and where they have mentioned that the delay was 
due to the gap and that is how the delay in production 
took place because of the delay in the free supply items. 
But my understanding is that in the light of the earlier 
part of the Joint Note and in the light of the last para-
graph it is not the intention of Jessops or the Department 
of Public Enterprises to say that the entire delay in the 
production of Jessops was due only to the chain reaction, 
namely, delay in the supply of free supply items. We 
have quoted some incidents where certain types of work 
could have been done, even though other type of work 
could no: have been done. That is the reason for finally 
saying in the last paragraph that both the parties are 
jointly responsible for the delay. The delay took place 
because of the delay in supply, and then there is the 
annual chain reaction." 

Asked in what way they were responsible for the delay and what 
their share was in it, the Chairman and Managing Director, Jessops 
replied : 

"In certain areas, we have fal:ered by about five to seven 
coaches. There was a time schedule within which we had 
to supply and there was a delay of about three to four 
months." 

In this regard tbe Chairman, Railway Board stated : 

"There is a chain reaction annually. It is four or five months 
in a year." 

The witness added : 

" ...... Ours is a mixed economy and We are not self suffi-
ciont ..... Department of Railways is the biggest Depart-
ment compared to other Departments and we do not 
make all the goods in the Railway but we have to take a 
number of goods from others and we have to depend on 
them. We take from others a number of items of which 
some are taken from BHEL. and non-supply of any of the 
, goods in time create a number of difficulties for ps. 

Things are /!etting delayed because somebody who is supposed 
to supply certain items has not done so. The real 
accountability is not established, if these persons who are 
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not doing their job, are to escape without any blame. H 
you' simply hold the Railways ~ responsible for the 
delay the real culprits who have failed the Railways will 
escape. It wiU not be right to say that only we are at 
fault and that our planning process is all wrong and so on. 

The Committee then adjourned. 



MINurEs,.OF TilE. 21ST SITTING OF THE COMMlITEE ON 
lm A ~ D ON 6 ~ 1986. 

The Committee sat from 1500 hrs. to 1630 hrs. 

PRESENT 

Shri M. S. Gurupadaswamy-In Chair 

2. Shri J. Chokka Rao 

3. Shri Ranjit Singh Gaekwad 

4. Shrimati Prabhawati Gupta 

5. Shri G. Devaraya Naik 

6. Shri Rajmangal Pande 

7. Shrimati J ayanti Patnaik 

8. Shri S. Singaravadivel 

9. Shri Simon Tigga 

10. Shri Ghulam Rasool Kar 

11. Shri A. K. Antony 

12. Shri Nirmal Chatterjee 

13. Shri Virendra Venna 

SECRETARIAT 

1. Shri K. H. Chhaya--Chief Financial Committee Officer 

2. Shri ra ma a ~e i r Financial Committee .Officer 

3. Shri Krishnapal i ~e ~ r Financial Committee Officer 

REPRESENTATIVES OF AUDIT 

1. Shri T. M. George, Addl. De ~y C  & AG (Reports--
Central) 

2 Shri K. Tyagarajan, Director of Audit (P&T) 

3. Shri R. Parameswar, Director of Audit, CWM-I 

4. Shri GODa] ~i  Jt. Director of Audit (P&T) 
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5. Shri V. S. lakhmola, JtDirector of Audit CWM-l 
.. , 

6. Shri K. R. Rayalu, Joint Director (.Reports)" . , 
7. Shr,i P. N. ~ ra i t Director (Railways), 

,  i 

2. The Committee in, the a ~e e ,of Chairman requested Shri 
M. S. <;Jurupadaswamy to act a~ Cha,ippan for the itti~  under Rule 
258 (3) of'"the Rules of Proceedure and Conduct of Business in 
" 'Lok: Sabha. 

3. The Commit'ee considered and adopted the foHowing draft 
Reports. ,with some amendments I modifications as shown· in Annexures 
I & II respectively:-

• •  • • • 
(ii) Draft Report on Action Taken on the rec.ommendations 
contained in Pa·ntgraph· L 71 of 209tl1 ~ rt of Public 
Accounts Committee' (7th Lok Sabha) regarding 
Performance of ,. suburban services of the Central 
, Ra1iway . 

. 4. The Committee also approved' certain modifications and other 
verbal cbanges arising out of factual verification by Audit. 

5. The Committee authorised the ChairrnanlConveners to finalise 
.the·draft Reports and present the same to the House. 

T/tr Committee t ~ adjourned. 

ANNEXURE 11 

MotfiJleatlonslAmendments mo44 bll the Public Accounts Committee 'n the Draft Report 
on Para 1.71 of 209th Report of PAC (7th £Ok SaMo) 

Page 

8 

Line For Read 

2 3 4 
-----------------------

Add the following new para at the end of the paJ'! 
and renumber the subsequent paragraphs. 

''In a sub-equent note the Department or Railways 
coiifirmed the escalation ractor In the costs as fol-
lows :-

. A total escalation of approx. Rs. 303 la ~ would 
have been payable on this basis on 239 EMUs even 
if all the coaches had been delivered bv 31-3-1982. 
As against this, an amollnt of approx. Rs. 417.9 
lakh-has bt.en paid till 30-9-1986. and rurther claims 
to the extent of aoprox. Rs. 88 lakhs are anticipated, 
making a total of approx. ~  506 lakhs on account 
of escalation on the 239 EMUs. Thus an amount 
4I( approx. Rs. 203 lakhs towards escalation is attri-
bUtable to the delaytd ext.cution of the contract." 



9 

10 

10 

10 

lO 

11 

.It 

II 

1 

20 

8 

11 

21 

25 

9 

17·25 

3 

'13 traction i m~ t' 

Dd«I 'ao,,.' 

'13 tots of traction equip-
ment' 

A.dti tbe following SOlltOllO'! at the end. 

"Incomplete furnisbilll of Information of fIlCt to the 
Committee should be avoided" 

"keepiq' 

'bouabt out' 
Dckt, 'annually' 

'systematise' 

'takin.' 

'purcbued' 

" ,Ilchronise' 

For ''Tho mmitt~ are unhappy .... capa':"ity or the 
li~  

"hod "Various phase.; in the project should be 
thorouably worked out initially to avoid delays and 
postponements. Had this boen done, such hUle 
e.caIation amountin, to RI. 203 lakhs oould haw 
boon avoided and mtserias to commutOl1, esCalation 
of rust, proloQlation or time could have been avoid. 
ed. Bach Dopartmmt should discharlO its speci-
fic part without passiq it to others and should not 
take sh"lter in shiftiDB the ddays on the other part,. 
In this particular case, Railways can not be ex· 
onerated or responsibility and Jessops have also 
not fulfilled their role etfoctively. It is nec'Hllry tbat 
the Department of Railways refine their planoilll 
and implementation procedure approPriately and 
tone up its implctmntation to a\'Oid such delays." 

-.. ~ ' '
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ee
 
s
u
p
pl
y 

it
e
ms
 b
y 
Ra
il
wa
ys
. 
t
he
re
 h
a
ve
 
be
e
n 
pr
o
d
uc
ti
o
n 
de
la
y 
i
n 
Je
ss
o
ps
 
~
e
 

to
 c
ha
i
n 
re
ac
ti
o
n 
a
n
d 
t
he
 d
el
a
y 
i
n 
t
he
 f
in
al
 
c
o
m
pl
et
i
o
n 
of
 
t
he
 s
u
p
pl
y 

of
 
2
3
9 
~

 
c
oa
c
he
s 
wa
s 

~
 
ac
c
o
u
nt
 
of
 
b
ot
h 
t
he
 R
ai
l
wa
ys
 
as
 
we
ll
 

as
 
Je
sa
op
s. 

~ 

T
he
 
C
o
m
mi
tt
ee
 
a
r
~
 Jl
Dh
ap
py
 
o
ve
r 
f
ur
ni
s
hi
n
g 
of
 
i
nc
o
m
pl
et
e 
i
nf
or
-

ma
ti
o
n 
t
o 
t
he
m 
pa
rt
ic
ul
ar
l
y 
SI
S 
is
 e
vi
de
nt
 f
r
o
m 
t
he
 r
e
pl
y 
of
 
t
he
 D
e
p
ar
t-

~ 

VI
I 
\
Q 

r. 
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1.
2
2 

3 

De
pt
t.
 
of
 
Ra
il
wa
ys
J 

De
pt
t.
 
of
 
P
u
bl
ic
 

E
nt
tt
pr
is
e 

--
-

... 
--
-.
_
"-
--
--
--
--
-

me
nt
 
of
 
Ra
il
wa
ys
 
da
te
d 
1
6 
Ma
y,
 
1
9
8
5 
a
n
d 
1 
J
ul
y,
 
1
9
8
5 
t
ha
t 
t
he
y 

ha
d,
 
i
ns
te
a
d 
of
 
i
nc
or
p
or
at
i
n
g 
t
he
 v
ie
ws
 
of
 
Mi
s.
 
Je
ss
o
ps
 
i
n 
t
he
ir
 a
ct
i
o
n 

ta
ke
n 
n
ot
e,
 
tr
ie
d 
t
o 
p
ut
 
wh
ol
e 
bl
a
me
 
f
or
 
de
la
y 
i
n 
s
u
p
pl
yi
n
g 
E
M
U 

c
oa
c
he
s 
o
n 
Mi
s.
 
Je
ss
op
s. 
Ha
d 
t
he
 C
o
m
mi
tt
ee
 
n
ot
 
pr
o
be
d 
t
he
 m
at
te
r 

f
ur
t
he
r,
 f
ul
l 
fa
ct
s 
w
o
ul
d 
n
ot
 
ha
ve
 
c
o
me
 
be
f
or
e 
it
. 
I
nc
o
m
pl
et
e 
~
mi

' 

in
g 
of
 
i
nf
or
ma
ti
o
n 
(I
f 
fa
ct
 
to
 
t
he
 
C
o
m
mi
tt
ee
 
s
h
o
ul
d 
be
 
a
v
oi
de
d.
 

T
h
e 
C
o
m
mi
tt
ee
, 
d
ur
i
n
g 
th
e 
c
o
ur
se
 
of
 
f
ur
t
he
r 
e
vi
de
nc
e,
 
n
ot
e
d 
t
ha
t 

t
he
 D
e
pa
rt
me
nt
 
of
 
Ra
il
wa
ys
 
a
n
d 
Mi
s. 
Je
ss
o
ps
 
ha
d 
fi
xe
d 
u
p 
sc
he
d
ul
e
d 

da
te
s 
 f
or
 
de
li
ve
r
y 
of
 
El
VI
U 
c
oa
c
he
s 
wi
t
h
o
ut
 
ta
ki
n
g 
i
nt
o 
ac
c
o
u
nt
 
t
he
 

~
 

ca
pa
ci
t
y 
of
 
t
he
 m
a
n
uf
ac
t
ur
er
.-
Je
ss
o
ps
 
a
n
d 
t
he
 a
va
il
a
bi
li
t
y 
of
 
t
he
 f
re
e 

s
u
p
pl
y 
it
e
ms
 t
o 
be
 
ma
de
 
b
y 
t
he
 R
ai
l
wa
ys
. 
T
he
 
C
o
m
mi
tt
ee
 
we
re
 
i
n-

f
or
me
d 
t
ha
t 
m
os
t 
of
 
th
es
e 
fr
ee
 
s
u
p
pl
y 
it
e
ms
 h
a
d 
to
 b
e 
p
ur
c
ha
se
d 
fr
o
m 

va
ri
o
us
 
s
o
ur
ce
s 
i
nc
l
u
di
n
g 
H
H
E
L;
 
Mi
s. 
Br
it
is
h 
St
ee
l 
C
or
p
or
at
i
o
n 
U
K 

a
n
d 
Mi
s.
 
S
u
mi
t
o
me
, 
Ja
pa
n 
a
n
d 
t
he
re
 w
as
 
de
la
y 
i
n 
s
u
p
pl
y 
of
 
t
he
se
 

it
e
ms
. 
T
hi
s 
re
s
ul
te
d 
i
n 
c
ha
i
n 
re
ac
ti
o
n 
a
n
d 
as
 
a
d
mi
tt
e
d 
b
y 
t
he
 

C
ha
ir
ma
n,
 
Ra
il
wa
y 
B
oa
r
d 
d
ur
i
n
g 
e
vi
de
nc
e,
 
t
he
 
de
la
y 
d
ue
 
t
o 
t
hi
s 

c
ha
i
n 
re
ac
ti
o
n 
wa
s 
'
4 
t
o 
5 
m
o
nt
hs
 
a 
ye
ar
'.
 
He
nc
e,
 
t
he
re
 w
as
 
de
la
y 

i
n 
s
u
p
pl
y 
of
 
E
M
U 
c
oa
c
he
s 
b
y 
Mi
s. 
Je
ss
o
ps
. 
Ba
se
d 
o
n 
t
he
 l
ea
d 
ti
me
 

be
t
we
e
n 
t
he
 p
la
ce
me
nt
 
(I
f 
t
he
 o
r
de
rs
 
a
n
d 
t
he
 a
ct
ua
l 
re
ce
i
pt
 o
f 
st
or
es
, 

Je
ss
o
ps
i
Ra
il
wa
y 
B
oa
r
d 
s
h
o
ul
d 
ha
ve
 
pr
e-
pl
a
n
ne
d 
de
li
ve
ri
es
 
or
 
p
ur
c
ha
se
 

of
 
fr
ee
 
s
u
p
pl
y 
it
eI
ll
s 
t
o 
s
y
nc
hr
o
ni
se
 
wi
t
h 
t
he
 
de
li
ve
r
y 
sc
he
d
ul
e 
·f
ix
ed
 

f
or
 
s
u
p
pl
y 
of
 
E
M
U 

a
~

 
Mi
s. 
Je
ss
o
ps
 
s
h
o
ul
d 
al
s
o 
ha
ve
 
a
gr
ee
d 
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1.
2 5
 

D
e
pt
t.
8f
 

Ra
il
wa
ys
 

t
o 
t
he
 d
at
es
 
of
 
de
li
ve
ri
es
 
of
 
E
M
U 
c
oa
c
he
s 

e
e
i
~
 
i
n 
vi
e
w 
it
s 
ca
pa
ci
-

t
y.
 
T
he
 
ec
o
n
o
mi
c 
as
pe
ct
 
of
 
th
is
 
de
la
y 
ha
s 
be
e
n 
q
ua
nt
if
ie
d 
b
y 
t
h
e 

De
ua
rt
me
nt
 
of
 
Ra
il
wa
ys
 
at
 
Rs
. 
2
0
3 
la
k
hs
 
by
 
wa
y 
of
 
c
os
t 
es
ca
la
ti
o
n 

pa
y
me
nt
s 
be
si
de
s 
u
nt
ol
d 
ha
r
ds
hi
ps
 
t
o 
t
he
 c
o
m
m
ut
er
s.
 
Va
ri
o
us
 
p
ha
se
s 

.i
n 
t
he
 
pr
oj
ec
t 
s
h
o
ul
d 
be
 
t
h
or
o
u
g
hl
y 
w
or
ke
d 
o
ut
 
i
ni
ti
al
l
y 
t
o 
a
v
oi
d 

de
la
.y
s 
a
n
d 
p
os
t
p
o
n
me
nt
s.
 
Ha
d 
th
is
 
be
e
n 
d
o
ne
, 
s
uc
h 
h
u
ge
 
es
c 
al
a-

ti
fl
n 
a
m
o
ur
.t
m
g 
I'.
: 
R,
 
2(
:3
 
la
l
Ch
s 
c
o
ul
d 
ha
'.
l' 

'
~
 
!1
vo
id
ed
 
a
n
d 
mi
sc
· 

ri
es
 
to
 c
o
m
m
ut
er
s,
 
es
ca
la
ti
o
n 
of
 
co
st
, 
pr
ol
o
n
ga
ti
o
n 
of
 
ti
me
 
c
o
ul
d 

ha
ve
 
be
e
n 
a
v
oi
de
d.
 
Ea
c
h 
De
pa
rt
me
nt
 
s
h
o
ul
d 
di
sc
ha
r
ge
 
it
s 
sp
ec
if
ic
 

pa
rt
 
wi
t
h
o
ut
 
pa
ss
i
n
g 
it
 t
o 
ot
he
rs
 
a
n
d 
s
h
o
ul
d 
n
ot
 
ta
ke
 s
he
lt
er
 i
n 
s
hi
ft
i
n
g 

t
he
 d
el
a
y 
to
 
ot
he
r 
pa
rt
y.
 
I
n 
t
hi
s 
pa
rt
ic
ul
ar
 
ca
se
, 
Ra
il
wa
ys
 
ca
n 
n
ot
 

be
 
e
x
o
ne
ra
te
d 
of
 
re
..
"p
on
si
bil
it
y 
a
n
d 
Je
ss
o
ps
 
ha
ve
 
al
so
 
n
ot
 
f
ul
fi
ll
e
d 

t
he
ir
 
r
ol
e 
ef
fe
ct
iv
el
y. 
It
 
is
 
ne
ce
ss
ar
y 
t
ha
t 
t
he
 
De
pa
rt
me
nt
 
of
 
Ra
il
-

wa
ys
 
de
fi
ne
 
t
he
ir
 p
la
n
ni
n
g 
a
n
d 
i
m
pl
e
me
nt
at
i
o
n 
pr
oc
e
d
ur
e 
a
p
pr
o
pr
ia
te
-

ly
 
a
n
d 
t
o
ne
 u
p 
it
s 
i
m
pl
e
me
nt
at
i
o
n 
t
o 
a
v
oi
d 
s
uc
h 
de
la
ys
. 

Fr
o
m 
t
he
 r
e
pl
y 
f
ur
ni
s
he
d 
b
y 
th
e 
Mi
ni
st
r
y 
of
 
Tr
a
ns
p
or
t,
 
t
he
 C
o
m-

mi
tt
ee
 
fi
nd
 
t
ha
t 
P
ha
se
 
I 
vi
z.,
 
I
A 
a
n
d 
I
B 
of
 
t
he
 
w
or
k 
f
or
 
se
tt
i
n
g 
u
p 

re
pa
ir
l
ma
i
nt
e
na
nc
e 
fa
ci
li
ti
es
 
at
 
Ka
l
wa
 
Ca
r 
s
he
d 
f
or
 
da
y 
t
o 
da
y 
re
-

pa
ir
s 
ha
s 
al
re
a
d
y 
be
e
n 
c
o
m
pl
et
e
d 
at
 
a 
c
os
t 
of
 
Rs
. 
8
8
4.
7
4 
la
k
hs
 
a
n
d 

t
ha
t 
t
he
 
es
ti
ma
te
s 
f
or
 
P
ha
se
 
I
e 
of
 
t
he
 r
e
ma
i
ni
n
g 
w
or
k 
a
m
o
u
nt
i
n
g 
t
o 

Rs
. 
2
5
7.
4
6 
la
k
hs
 
\\
<e
re
 
u
n
de
r 
pr
oc
es
si
n
g 
i
n 
Ra
il
wa
y 
B
oa
r
d'
s 
of
fi
ce
. 

T
h
e 
C
o
m
mi
tt
ee
 
ar
e 
c
o
nc
er
ne
d 
t
o 
n
ot
e 
t
ha
t 
t
he
 
ne
ce
ss
ar
y 
f
u
n
ds
 
f
or
 

t
he
 w
or
k 
ha
ve
 
n
ot
 
)
et
 b
ee
n 
ma
de
 
a
va
il
a
bl
e.
 
F
ur
t
he
r 
it
 w
o
ul
d 
ta
ke
 

a
b
o
ut
 
t
w
o 
ye
ar
s 
t
o 
c
o
m
pl
et
e 
t
he
 w
or
k 
af
te
r 
sa
nc
ti
o
ni
n
g 
of
 
t
he
 e
st
i
ma
· 

te
s. 
T
he
 
C
o
m
mi
tt
ee
 
w
o
ul
d 
li
ke
 t
o 
p
oi
nt
 
o
ut
 
t
ha
t 
re
pa
ir
s 
a
n
d 
pe
ri
o
di
-

ca
l 
o
ve
r
ha
ul
 
fa
ci
li
ti
es
 
ar
e 
t
he
 m
os
t 
es
se
nt
ia
l 
p
ar
t 
of
 
a
n
y 
or
ga
ni
sa
ti
o
n 
I 

0\
 

1-
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of. 

in
du
st
ry
 t
o 
ke
e
p 
it
s 
as
se
ts
 
in
 g
oo
d 
wo
rk
in
g 
c
o
n
di
ti
o
n.
 
Pr
o
vi
di
n
g 
su
ch
 

fa
ci
li
ti
es
 
ex
pe
di
ti
ou
sl
y 
as
su
me
s 
m
uc
h 
m
or
e 
i
m
p
or
ta
nc
e 
wh
en
 
B
M
Us
 

ar
e 
i
n 
s
h
or
t 
su
pp
ly
 
a
n
d 
th
e 
ex
is
ti
ng
 
st
oc
k 
ha
s 
t
o 
be
 
in
te
ns
iv
el
y 
us
ed
. 

As
 
pa
rt
 
co
mp
le
ti
on
 
of
 
th
e 
sc
he
me
 
wo
ul
d 
n
ot
 
b
e 
fu
ll
y 
he
lp
fu
l 
I fr
ui
tf
ul
, 

th
e 
C
o
m
mi
tt
ee
 
de
si
re
 
t
ha
t 
th
e 
fu
nd
s 
fo
r 
co
mp
le
ti
on
. 
of
 
th
e 
pr
oj
ec
t 
s
o 

as
 
t
o 
pr
ov
id
e 
co
mp
le
te
 
fa
ci
li
ti
es
 
as
 
pl
a
n
ne
d,
 
sh
ou
ld
 
be
 
pr
o
vi
de
d 
wi
th
-

o
ut
 
an
y 
f
ur
t
he
r 
de
la
y. 

G
M
GI
P
M
R
N
D-
L
S 
1
1-
2
0
2
7 
L
S-
2
3-
1
2-
8
6-
1
0
7
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